
CENTRAL Al)M1 NISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

OA 29, 67, 8.7, 113, 126, 137, 181, 212, 266, 268, 
269,.277,.281,•299, 300, 301, 302, 303, 31.9, 325, 
326, 327, 32, 329, 331, 333, 344, 345, 346, 347, 
348, 350, 3.51, 352, 353, 354, 355, 35, 357,358, 
359, 362, 363, 364, 366, 368, 369, 370, 371,372, 
373., 380, 381, 38 ;  386, 38S, 390, 392, 393, 394, 
395, 400, 404, 406, 413, 423, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88.0, 898, 904, 905., 939, 942, 

952, 1100, 1202, 1225 of 20.13. 

Thursday, this the 6th  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hotfble Mr.K.George Joseph, Administrative Member 

0A2912013 

C.H. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

T.P.Latheei 
S/o Atteka 
Thiruvathapura, Ki itan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

V ei•s us 

Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director Of Panchayath 
Union Territory of Lakshadweep 
Kavarathi lsland-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

0 

Applicants 



The Executive Officer 
Village (Dweep) Panchayath 
Kiltan 1s1.and Union Territory of Lakshadweep-682 558 

ThePrincipal 
Governnient.Senior Secondary School 
Kiltan Island 
Union Territory of Lakshadweep-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (RI,2 & 5) 
(Mr.R.Ramdas (R3) 

Respondents 	\ 

2. 	0A67/2013. 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

vIaisha.T. 
S/6 Kidavu Kornalarn 
Thenakkal House, Kiltan Island 
Upion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/o Khalid 
Alirnapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Razi 
S/O. ;  Sth ..Koya 
Puthiathki1a 111am, Kiltan Island 
Upion Tri itoiy of L akshadweep-682 558 

Sa.yéd Muhammed Koya C.H. 
S/o ;.Muthukpya 
Charnayath 1-louse, Kiltan Island 
Urion Territory of Lakshadweep-682 558. 

RafeekKhaj-i 1.M. 
Sb Abdul ehrnan 
Aliyar E-Iousé, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

(By Advocate Mi Shabu Sieedharan) 

Versus 

App! icants 
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. 1 	Union Terito.ry of Lakshadweep represented by 
th.Administrator, Kavarathi Island-682 555 

 The 1iiector of Panchayath 
Unio• Trritoiy of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Iland, Union Territory of Lakshadweep-682 558 

The Executive Officer 
Village (Dweep) Panchayath 
Kjltai3 Island 

• 	Union Territory of Lakshadweep-682 558 	 Respondents 

(By Advoate,: 	(Mr,S.Radhakrishnan (Rl,2 & 4) 

3. 	0A8712013 

I. 	Abdul SalarnP.P., age 43 
Sb Saidrnuhámmed 
Puthiyapura, Kiltan Island 
Lakshadweep. 

2 	Sajid Khan, dgc 33 
S,bSadrnuharnmed 
Kt1ehetja1-1ouse, Kiltan Island 
a1sjdeep 	 Applicants 

(By Advocate Mr Pratap Abraham Varghese) 

Versus 

The Administrator 
Ution Territory of Lakshadweep 
Kavarathi -682 555 

tDirector, Department of Science & Technology 
alhd/eep Administration, 
avatf sland-682 55 

3 	~ 6;bi 1vHiopal Off icel 
Offjc9 of th environment Warden 
Dejartment oEnviionrnent and Forest, 
Kiltap t'sländ, Lakshadweep-682 558 

4. 	The Chairperson, Village (Dweep) Panchayath 
Kiltan lslard Lakshadweep-682 558 	 Respondents 

- 	 •, 	 .• 



S.'  

4 	 . 

(By Advocate 	(Mi S Radhakrishnan (R1,2 & 3) 
(Mr R Rarndas - R4) 

4. 	OA•ii3I2O13 	S  

I. 	M; thuko,y T.P. 	
S 

S/a Kidave 1-Jaji 
Thu uvathapui a, Kiltan, Lakshadweep 

2Salih P 
S/d Ibiahim Haji 
Paridaia, Kiltan, Lakshadweep 

. 	aèbob P.K. 
S/oSubair.A. 
Punnaldad, Kiltari, Lakshadweep. 

AliMohammed 
S/oAttaka, Aliyar, Kiltan, Lakshadweep. 

Kunhikoya AP.  
S/o Sayed Muhammed P..K. 
Arakkaiapura, Kiltan, Lakshadweep. 

I 

6 . 	bduI1aA. 
SRiç1ve T;P. 
ii i ;  iltan, Lakshad Weep. 

I'.4p'va 
K.K., Palliyahetta; Kiltan, Lakshadweep. 

StharC.H. 
$/d'Mohaiiined P. 
Chadipura, Ii.jtan, Lakshadweep. 

 

b11rned V, 
Paid od Ri1an, Lakshadweep 

ThoWieed 
Sb Iiiii Hji., Pallithithiyoda, 
Kiltan Lakshadweep. 	' 	Applicants 

(By Adv(Ycté: Ms.Daisy I Daniel) 

H 

Versus 
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The Administrator 
Union Territory of Lakshadweep 
Kavarathi-682 555. 

2 	The Chairperson 
Village (Dweep) Panchayath 
Kiltar-682 558 :  

3 	The Employment Officer 
Kavàrathi, Ldk:shadweep682 555 

4. 	Director of Panchayath 
Department of Pan chayath 
Kavarathi - 682 555 

5, 	The Executive Officer 
Village (Dweep) Panchayat, Kiltan - 682 558 

1-101 -ticulwral Assistant 
• 	 Village (Dweep) Panchayat, Ki!tan682 558. 

(By Advocate: Mr.S.Radhâkrishnan-R1 ,3,4&5) 

5. 	O'A 126/201 

Asadulla K.C. 
• 	 /o Yousuff 

Kannichetta, Kiltan Island 
• 	 UT of Lakshdadwcep-682 558 

Kunhi.M. 
S/o Ambukoya 
Mandumm&,Kiltan Island 
J 1 6fLkshdd'weep-682 558 

Nasar.K. 
S/o Mohammed 
Kørrialarn, Kiltan Island 
JFofakshdadwcep-682 558 

Saleem P.P. 
Sb 1-lamsa 
PiJthenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

RaCeekP.P. 
S/,o çhadan 
Purathira, Kiltan Island 
UT of Lakshctadweep-682 558 

N 

N 

Respondents 
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. 

6. 	Kuhi K.P. 
Sb Pukoya 
Kattámpally, Kiltan Island 
UT of' Lakshqadweep-682 558 

7 	Abdul Kasirn P V 
S/a l'46neer 
Pentàhiv&i,.Kiltan Island 
UT of Lakshdadweep-682 558. 

(By Advocate: Mr.Shabu Sreedharàn) 

Applicants 

Versus 

I. 	Uñio Territory of Lakshadweep represented by 
the Administi ator, Kavarathi Island-682 555 

2 	The Duector of Panchayath 
UnI9n Territory of Lakshadweep 
Kavaiathi Island-682 555 

The (hairpersOii 
\7 i!lage (Dwee) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

The Executive Officer 
Village (Dweep) Panchayath 
1(iltan island, Union Territory of Lakshadweep-682 558 

The Environiiiebt Warden 
I)epactrnnt dfEnvironment and Forest 
ZonalOffice, Kiltan Island 
Union Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2,4 & 5) 

OA 137/2013 

Jalaludhen K.K. 
S/o Shail Poovalap 
Popvalap I -lOUSe, Kiltan Island, 
UT 1 Lkshadv'eep-682 558. 

- 	 I 

 

yp 
	Islthd, 

of Lákshdviep-682 558. 



7 

	

. 3. 	1brathullT.K. 
S/c Ahed 
rhnd.ia'Ho use, IKi Itan Island,  

0.Lkshakeep-682 558. 

Ameerali A.P. 
Sb Syed Mohammed 
Arakalapura I-louse, Kiltan Island, 
UT of Lakshadweep-682 558. 

Isiail T 
S/O Yusuf 
Tholiyoda House, Kiltan Island, 
UT ofLakshadweep-682 558. 

	

6 	Syed Mohammed Koya K P 
S/b M oham.me .d 
Kanjipura HOuse, Kiltan Island, 
1JT of Lak.shadweep-682 558. 

	

7. 	Kasiiikoya C.I-I.. 
S/.o Muthukoya 
Amrnipdra Ilouse, Kiltan Island, 
Ul' qfI.akshadweep-682 558. 	 Applicants 

(By Adv6caje Mç.Shabu Sreedharan) 

Versus 

Unioii 	çicry of Lakshadweep represented by 
th Adrnihistator, Kavarathi Island-682 555 

Jhe Iiirectorof.Panchayath 
Union Territoty of Lakshadweep 
Ka'arathi lsl4nd-682 555 

The çhaipron 
\'ilIag Dwee) Panchayath 
li lt.n rsland, Union Territory of Lakshadweep-682 558 

Tlecti!Officer 
Vill(*eY Panchayath 
Ki1tin [slnd, ihion Territory of Lakshadweep-682 558 

The AssistatEngineer 
Electrical Sub Division 
Kiltan Island 
Union Territory of Lakshadweep682 558. 	 Respondents 
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(By Advocate: Mr.Skadhaki'ishnn (R1,2,4 & 5) 

7. 	OA 181/2013 

Sadakathulla.A,age38. 
8./o Kunhi Ahammed 
Ajn ad I-louse, Kiltan Island 
Lakshadveep. 

Narariilla P.T., age 26 
Sb Kunhi 
Pallithithiyoda House, Kiltan Island 
Lak shad weep. 

(By Advocate: Ms.aisy 1. Daniel) 

I 

App Ii c ants 

Versus 

The Administrator 
oion Territory of Lakshadweep 

1,Cayaiathi-682 555. 

Th Chairperson 
V,illa .(Dweep) Panchayath 
Kiltan-6;82: 

Dii3rb1' Inchayat 
Deprtnt of Panchayath 
Ka')arathi-682 558. 

(By Advocate: Mr.S.Rà'dhakrishnan (Rl& 3) 

8. 	O.ANo. 212/2013 

P.T. 1-lavvab, W/o.. Abdul Salam 
Labourer, Agricultural Department, 
AC1 Is1nd, Rsiding at Pallipuram House, 
UdTeriitbr of Lakshadweep, 

;Isla1)d. 

 

(By AdvbcIe: Mr(1 Jaju Babu) 

Versus: 

1. 	The Director:of Agriculture 
Union Territory of Lakshadweep 
Ka.'aratti1s1and —682 555. 

Respondents 

Applicant 
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0 2. 	Thë.Adrninistrator 
Union Trri torSi of Lakshadweep 
Ka.yaratti Is!nd - 682 555. 

(By Advocate Mr S Radhakrishnan) 

	

9 	0A266/2013 

	

1, 	. SabiAliK 	. 
Kuriyath iy.oda House, 
Kiltan Island. 

C.P. Firoz 
Chemmanam Palli House 

.Kalpeni Island. 

K.P.. Cheriyakpya 
Karuppathapura House, 
Kalpeni Island. 

' V  

 

M. Jaffer 
Pak1ipuraHôuse 
(lpeni Islnd. 

1-labsa. A 
Alikone House 
Kiltan Island. 

A.P. Nasema 
Aynapura House, 
Kay,gat i  Island. 

(By Adyocat Mr K B Gangesh) 

IJ versus 

Adiiinitor, 
tdhiinistI.atioi of the Union Territory 
fUakshadwèp, Kavarathi — 682 555. 

Fhe tireëtor Services) 
Adniinistatioi of the Union Territory 
of Lakshadwp (Secretariat), 
Kavaratti -62 555. 

of Forests 
Jnq1'rro?y of Lakshadweep, 

Kava1'athi -2 555. 

V.' 

Respondents 

Applicants 

Respondents 
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(By dvOcate:Mr. S. Radhalishnan) 

10 OANo 268/2013 

1 	M Noorul Ameen 
Sb KC Sayed Mohammed 
Mulayam House, Agatti Island 
Union Territoty, Lakshadweep 

2. 	B.M. Mansoor. 
Sb. Late A.C: Mohammed Jalaluddin 
I3harkath Manzil 
Agati Island, Union Territory 
Lak sh adweep. 

(By Adyocate: Mr. Grashious Kuriakose) 

Versus 

Jhe Administrator, 
UnionTerritory fLakshadweep, 
Kavarathi - 682 555. 

F)ie Director of Panchayath, 
Department of Panchayath 
Kavarattj -682 555. 

Director of Scince and Technology 
and Fnvirnnent, 
Uñôn éi'j'or 	Lakshadweep 
Ia\rathi682 :555. 

Director (Labour& Employment) 
Kavarathi - 682 555. 

Special Officer 
Village (Dweèp Panchayat, Agatti) - 682 558. 

(By Advocate: Mr. S. Radhakrishnan) 

II. 	0A269/2013 

Ahamii1ed BaheeriC., age 32 
S/o T.Ounjs 

Island,. 

	

r. 	. 

	

Lakshäd'eëjj: 	•: 
:• 	 , 

(By A 	ateMjjshjous KriakOse) 

. 

App Ii c ants 

Respondents 

Applicant 
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Versus 

dininjstjator 
Térritdrj of Lakshadweep 

avarathi 681555 

The Chairperson 
Village (Dweep) Panchayath 
Ki!tan682 558 

The Employment Officer 
Kavarathi,' Lakshadweep-682 555. 

Director of sPnchayath 
Eeprtment of Panchayath 
Kavarathi -682555 

The Executive Officer 
Villag (Dveep) Panchayath 
Kiltan 7 682 558 

h-lorticUltural Assistant 
Village (Dvveep) Panc"nayat, 
K11tan-682 558. 

(By Ac'o,catc: 	(Mr.S.Rdhakrishnan (Rl,3 & 6) 

12. OA277/2oJ 

!'--  
l-Iameedad,g 26 

U. D/o 
Nambihám. House, i'ltan Island 
Lakshadwp 	- 

(By Advocate: Mr.Grashious Kuriakose, Sr.) 

Versus 

AdninIstor- 
 JTaksh,deep, Kavarathi-682 555. 

2 	pictOi p[àOhayath 
-1anchayath 

Jáhi'682 '555.' 

3. 	t keütiv& Officer 	' 
'VilI'qe (Dweep) Panchayath, Kiltan-682 558 

Respondents 

Applicant 



Respondents 

. 

2. 	Sayed Bdusha Muhideen S.V. 
Shahar Ban Vilas House 
Chetlat. 	 Applicants 

(By Advocate: Mr.Grashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

•Versus 

Ihe Administiator 
UT of I akshadweep, Kavarathi-682 555 

2 	Directoi 
Science & Technology 
çht1a. t-6825 56 

3 	Diictoi ofPanchayath 
Rutal Development Department of Panchayath 
Chetlat7682 556 

4 	Charpei son 
Village (Dwcep) Panchayath 
Chetlat-682 556 

5 	, Addi Sub Divisional Officei 
Chetlat-682 556. 

Junior Scientific Officer 
Chetlat-682. 556. 

Accounts' Offier 
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A.K. Sajeed 
Akkara House 
Kalpéni Island: 

P. 1-laSeena 
Pdociyem House 
Kalpeni Island. 

3, 	A.T. Ahadabi 
Athanam Thottam House 
Kalpeni Island. 

4. 	P.P. Sulaikha 
Puthiya Pandaram I-louse 
Kalpeni Island. 

5 	C P Nooijehan 
cheinananiP11i House 
Kalpem Island 

6 	A.K. Beebi 
Arakkala. HOuse 
tKa1eni Island. 

7. 	M.P. Mohammed 
Mullipura House 
Kalpeni Island. 

(By Advocate: \4i'. K.B. Gangesh) 

Versus 

Thel Adminisrator, 
Administration of the Union Territory 
fLakshadwep, Kavarathi 682 555. 

The Director, (Services) 
Administration of the Union Territory 
of Lakshadwp (Secretariat), 
Kavaratu - 68 555. 

bëartment of Agriculture 
Union Territiy of Lakshadwee, 
Kaaiathi 682 555. 
Repiesentd by its Director. 

(By Advocate: Mr. S. Radhakrishnan) 

Respondents 

App! icants 



. 

15. 0A300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Ahammed, age 43 
S/o Mohammed, I3akakada I-louse 
Andrott Island. 

K.K.Mohammed Basheer, age 49 
'S/o Nalla Koya, Karakunnel House, 
Andrott Island. 

P.P.Hassan,age4l, 
S/o Sayeed l3ukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.Bampathi, age 50, 
S/o A sai nar, Kakkett House, 
Androti Island. 

C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Androfl Island. 

K.P.Mohammed Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattarnpokkada I-louse, 
Andrott Island. 

B.Mullakoya,age43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

II. 	P.P.Fathimath, age 41, 
D/o Kunhiscethi, Palath Puthiyapura House, 
Andrott Island. 

12. 	A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andron Island. 



S 
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A.Moharnmed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Androti Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andron Island. 

A.Kunhi Seethi, age 5 1, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Mohammed Hussain, age 37, 
S/o Kosa±nma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.1-Iakeem, age 48, 
S/o Siddique, Pudiya Nalam, 
Andrott Island. 

K,K,Kunhibi, age 52, 
S/o Yousaf, Komalam Kattu, 
Androti Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Andrott Island. 

K.C.Moharnmed 1-lussain, age 39, 
Sb.. Sayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.Hamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 



16 

M.P.Khalèel, age 37, 
S/o Assainar, Matharapura 1-louse, 
Andrott Island. 

P.P.Hassan,ag4I, 
S/o Abdul Khad.er K., Perump1Iy House, 
Andrott Island. 

P.M.Thajunriissabi, age 39, 
D/o Majeed, Puthi'a Manzil, 
Andrott Island, 

L.Pathurnrnabi, age 37, 
D/o YousafT., Lavanakkal House, 
AndroU Island. 

l-I.K.Hussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Andrott island. 

M.P.Mchammed Rafeek, age 31, 
S/c Koyamma, Kunnarnkalam House, 
Adrctt Island. 

K,Mohammed Fasal, age 32, 
S/c .Kunhi Seethi Koya, 
Kadiyarnrnada House, AndrOtt Island. 

32; 	K.Mohafrimed Basheer, age 34, 
S/c Ahoosala U.K. Kunthathalam House, 
Andrott Island. 

K.K.Moharnrned Farook, age 27, 
S/o Kunhi Seethikoya, IKerakkadarna1i House, 
Andrott Island. 

ARsheed Khan, age 39, 
S/o Sayeed Ismail, Aliyathara House, 
Andiott Island 

KAbdu1 Salarn, age 33, 
S/o Muthukoya, Kannathimmada .House, 
Androti island. 

K.K.Anwar Hussain,age 31 
S/c Koya V., Kerkkada House, 
Andrott Island. 
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37. P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott island. 

S. T.M.Mohammed AliyuI Akbar, age 32, 
S/o I3asheer, Kakachiyapura House, 
Andron Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel I-louse, 
Andrott Island. 

Ubaidulla, age 29, 
S/c, Seethi, Bappathiyada House, 
Andrott Island. 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andrott Island. 

M.M.Sayeed Hussain, age 27, 
S/o Sa.yeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.Hammedathbi, age 37, 
D/o Y1ousaf, Mylachetta House, 
Andrott Island. 

Doulathabi, age 33, 
D/o Kidave, Lavanakkal House, 
Andrott Island. 

Guhar Madeena Beegum, age 37, 
DboMohammed B, Aliyathara House, 
AndrOtt Island. 

46 	K IPookunhi Koya, age 36, 
S/:ó%coob, Kolikkatt I-louse, 
Anditt Island. 

47. 1.Dervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada House, 
Andrott Island. 	 Applicants 

(By Advocate: Mr. K.B.Gangesh) 

Versus 
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. 

The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshadweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\/illage (Dweep) Panchayat 
Androth Island represented by its 
Lxccutive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada House, Androth. 

Mohiimed Shamsheer M.K. 
Sbol3thesha U.P. 
Mayamkkada 1-louse, Androth. 

Moh.mmed Asker 
S/O Seethi 
Aliyathara I-louse, Androth, 

Nouhkhan M.K. 
S/o;ied Koya 
i\4avamkakkada I-louse, Andi oth 

9 	fvlohammed Kasim P P 
S/b.!<idave, Palathupra 1-louse, Androth 

AbdulAkbar 
Sb Sobair 
Pañdath Puthiya Pura I-louse, Androth 

Mujeeb Rahman 
S/.o Ibrahim 
Aliyathara House, Androth 

Sia K.T. 
o;1as11Y1 Koya 

Khj'hathi 1-louse, Androth 
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Mohammed Hassan 
S/o Kunhi Koya 
Ayenarnada House, Androth 

Mohammed Abdusalarn T 
S/o Abusala 
Thechéri House, Androth. 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muhammed Kassirn 
S/o.Koya 
Shaikkinte Veedu House, Androth 

7. P.P.Koyamrna 
S/o P.K.Kidave 
Palathupura House, Androth 

18. 	Muhaiirned Khaleel 
S/a Abdulla 
Aliyaihara House, Androth 

9. Mtihamrned Basheer C.P. 
• S/a Abdul Khader 

Cherikkal Puthiyapura House, 
Andrbth. 

(B9 Ac.o4ate: 	Mr.S.Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

Re spa ii dents 



16. 	OA:301/2013 

1. 	ALtakoya TN, age 44 
S/oKbyaThankga!T, 
'1 hailath Valiyakkattu 
Androth Island 

2 	Sayeed Koya, age 43 
S/a KyKideA1iyathara House, 
Androh Island. 

Mohammed, age 54 
S/o Shaban, Biriyamrnada House 
A n d ro th. Island. 

Yousaf', age 60 
S/o Ahammed, Kandalath House, 
Andi:oth Island. 

5 	Mu.jeck Rehman, age 35 
Sb Koya, Kachetta House, 
Andioth Island 

6. 	AbdNJasr;.age. 38 
S/o.alla Koya, Kunnashada House, 
Aidroth Is1ad.• 

7, 	Mohammed Basheer, age 37' 
S/a Yacoob, Aliyathara House, 
Androth lslahd. 

sI i:hu 	age 35 
Sb SaeeaKoya, Pandath Puthiyapura House 

oth I 

Pookoy, ag4 
,5/,o Koyam ma, Mayarnpokada House, 
And,ihth IsJan. 

ID. 	Naulal, age 43 
S/a Koyaixna KQya, Thacheri House, 
Androth IsIariI. 

11. 	Aif, age 37 
S/oSeethi, 1"1 hen Moosathada House, 
Andl:Qth Island. 



12 

13 

16. 

17 

Lei 

all 
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Hasan, age 30 
Sb Jamaludheeri, Kadiyammada House 
Aidrt!i Whid. 

N4ohaidaafek age 41 
S/b As.homrn'ãbi, Bilutheth House, 
Andrbth Island. 

Jalal, age 37 
Sb Kunniseedhi, Palathupura House, 
Androth Island. 

Farook, age 49 
Sb Koyamma, Pochalam House, 

ndroth Jslarid. 

AbIu1 Hassan, age 5 1 
S/p Abdu hader, Karachetta House, 
Andro1i Ilaiid. 

Kya age 48 
5/p Sayeed Mohammed, Thacheri Moosathada House, 
And roth Is! and. 

I3asheer, age 7 
S/oKidave, Mbodampura House, 
And roth ts!and. 

Muhanmed Hussain, age 42 
S/ô Hiy.d,'Azhikaken Pura House, 

droh t. 

abbar, age 39 
5/0 N.11a'Kd, Kunnashada House 
Androth Island. 

J'.4oharnrned Liyaudden, age 33 
S/o Sayced 1yhammed, Neelathupura House 
4 drot Island. 

A. 

'/c Sed hammed, Kunhali House, 
idb,h rsjani. 

zJ; 

)r 

8haul i-Tameed, age 33 
/oKid'ePodamkak'kada House 

Androt.h lslàiid. 

Ràikd Beeb•i, age 46 



Sb S iddeequ Puth na!akam House, iya  
Andioth Js1an1 

25 	Indcen, age 60 
Sb A hammed, Kandalath House, 
Andioth Island 

26 	Mohammed Saleern, age42 
S/0 Sayeed Moharnrned,Kunnashada House, 
Andioth Island 

27 	Gafooi,age4l 
S/o Thangu Koya, Pentamveli House, 
Andioth Island 

Siddeeue,ag.43 
S/p Kidav, Mdiyothada House, 
Andioth Is1and 

Shanavas,gd 33 
Sb JKunhi Ioya, Pochalarn House, 
Androth IsIan& 

30 	Pookunhf, age SOn 
Sb Kidav,Aliyathara House, 
An'dotl Island 

31 	Ka1ee1 1 c 3, 
Sb Buhan, Aanakar House 
Andioth Island 

32. 	I1iyás,age36i 
Sb Hamza Koya, Aliyathara House, 
Andioth Island 

33 	Mohammed sheer, age 39 
Sb6 Sayced Mohammed, Aliyathara House, 
And.iotji Island' 

34 	Mbli,Abif 	age 33 
SboSayeôd Iail, Aliyathara House, 
Andioth Island 

35 Cheuya Koy, age 46 
Sb Kadei, Mathai apura House, 
Andoth Js1ad 

. 
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36. Moham.medSaileem;age.33 
Sb Koyanirna, Kannipura House, 
Andoth Island 

37 	Shamuddeen, age 33 
Sb Abdul Kader, Belichetta House, 
Andioth Island 

38 	Kunhiseethi, age 47 
Sb Ahoo Sala, Lavanakkal House, 
Androth.1s1and. 

39. Yacoob, age 45 
S/a Sanddeen Kjnnashada House, 
Androth Islahd. 

• 	40. 	AbdulJ.abbar,age38 
'S/O Sayced Mohammed, Kannichetta House, 
Ahdroth. Island. 

41. 	Jamal, age 41 
Sbo,Saye€.d, Bukari, Bidurnkattu Bilutheth House, 

• 	.1:1s1c. 

42 
• 	b Sa.e4Bdkari, Thacheri Biyyada, 

Anfroth Island.. 

SajinaBeun,age29 
Db6Na11akoya, Lavanakk1 House, 
Androh Island. 

Shaharias Begurn, age 28 
D/QKw5hi:Ko'a, Lavanakkal House, 
AndidtH Iland. 

74. 

45 	iyacI 1khfan age 32 
$/ç. Pok.ihhiRahmath Villa, 
Adbh iláni 

46 	iamuddch P P T, age 33 
Sic Nasai,çhadath House, 
Androth Iland. 

47. 	1bal, age 4 
S/a Y 0 LIS f P.añdaram House, 
Androth Island. 



JIassan, age 39 
S/o Sayeed Bukari, Matharapura House, 
Androth I1äiid. 

Mdhanrned  Saleem, age 38 
S'/a Yousàf, Thailath House, 
Androtli island. . . 

MohamnidM:usthafa,  age 36 
S/o . Pookoya,Neganmada I-louse, 
Androth Island. 

Koya,age36 
S/,o Attakoya, Mathil House, 
Androth Island. 

KamiLage4l 
S/o Muthu Koya, Palathupura House, 
Anciroth Island. 

zsif age30 
S/oScethi Koya, Lavanakkal House, 
Androth Is.lacL 

Sikariya, age 
S/.o Muthukoya, Bilutheth House, 
Androth Island. 

Salih, age 37: 
S/0 KunikoyaAynarnada I-louse, 
\ndrolh Islaid. 

lahnih1I. 	ge 39 
S/o Siidd ecci6o. I3ilutheth House, 
Androth Islaild. 

M:ohamid AlarnNaser, age 40 
S/o Sayecd MQhamrned, Palliyet House, 
Androth Islahd. 

Sayced Mohammed, age 42 
S/o Ksimi; ichadapurakattu House 
Androth. 1slard. 

Anv.ar:l-lussair, age 29 
S/oPookoya;Kunnashada House 
Andm Island. 



I 

60 	I-Iabccbu Rabman, age 28 
S/a Sayeed Mohammed, Kunnel 1-louse 
Andioth Island 

61 	Rasheed, age 33 
S/ Koy,Keiakkada House 
Anclioth Is1nd 

62 	C. 	iya Koya, age 32 
S/a A boo Sa!âh, Perumpalli House 
Androth Island.. 

63. Mujeeb Rehman, age 37 
S/o, Sayeed Buhari, Karakunnel House 
Androth Island. 

64 
	

NoulBi K, age 33 
S/oNattaia Koya, Cheriyadam 1-louse 
Anclioth Island 

65 
	

AdI amad, ge 45 
S/a IKoyamnia, Kai akkada House 
Andi oth Island 

Shamsu Shumoos, age 34 
S/Q Cheriyako. M., Pentamvilapura House 
Androth lsJan.c:. 

67. MoharnmedbAbdul Naser, age 308 
S/a Jaleel M Kottiathattu House 
Andi 0th Is).ncj 

Oi 	 age 33 
S. koyannakoya, Nallal House 
Andioth Islad 

r4,J Tbiathullah, age 30 
S/a IKunhisethi, Pci umpalli 1-louse 
Andioth Island 

70 
	

Riyas, age 29 
S/o Shaik Koy P S , Pentambelipura House 
Andi oth Island 

71. 



Andioth IsU 

Kunhiseethi, 

amied, Bilutheth House 

47 
arapurakatte House 

72. 

73 

74 

 

75 Mohamm.d Nseer, age 28 

 

S/p..jvluhaimed, Pentamvelipura House 
ñdróth Is1nd. 

76 
	

Rau lath Beegurn, age 29 
S/a Thangakoya, Arathupura House 
\ndroth Island. 

77 
	

Fathahuddêen, age 38 
S/lo Kidave U.K., Makket H o u s e 
índroh. 1and. 

78.. 	 age 32 
Sb Atdul Khader, Moodampura House 
Ahdoth lslahd. 

79 
	

Mohamned Mstafa, age 33 
S,/.Q Ahaiñmadiya, Jabalpura I-louse 
Androth Island. 

Li1 	 age 47 
Sb Kida/ct\.K., Makket F-louse 
Aidroth Ilaid. 

M:l ah'd:t oosa Iih .  ae 40 

Anciroth Is!aiid. 

I-1amsa Koya, age 42 
Sb AhammEd;Makkett I-louse 
Androth Islaid.. 

n_I 
O) 



	

87. 	Basheer, age 55. 
Thacheri Mosathara 
Androth Island.. 

	

• 88. 	v1Oharnrned Farook, age 33 
S/p Nallakoya ç.L., Tharampalli Makket HouSe 
Adroth I1and, 

AbôosaIiha31 
S/p .SlaikKoyci, Moosakada House 
An droth I1and. 

Salebi,ae3L 
S/oSeethi ,Krakunne1 House. 
Andihth s1and. 

	

91 	Mohammed Kasim, age 33 

Sb Siyed'M9harnmed P.C., Pathada 1-louse 
AhdrotJIs!a 11 

	

92 	eiiykoy L4, age 44 
S/o IKidy 	Lavanakka1 House 
Aiidioth Island 

N4o1mned'Thssain, age 41 
S/o$ayeed Ithail, Kandalath House 
Androth Is1ari1. 

SabirKhan, age 33 
Sb IKQyamrroya, 'Thattampokkada House' 
Andrtfh !s1d. 

 
S4o S4yed ukan, Podamkakkada House 

• 	dt1 Isi:d. 
• 	 :i .!'. 	 • • 



S 96 	Akbai C , age 33 
So Attaoy '1<. Edayakkal House 
Xh di:otb '1s1ar1 

97 	Abdul Vaha, age 33 
/o Thangakoya P , Kunchali House 

Anchoth Island 

98 	Moharniied Musthafa, age 42 
Edaya1<1<1 1-Iois 
Androtli Island. 

Navas, age 25 
S/o HussaftThahira M.anzil 
Andbth Island: 

Shanavas, age 33 
S/6 Shaiafudeen, Mathil House 
Andioth Island 

101 	1-lassan, age 33 
S/o Sccthi M, Lavanakal House 
Andioth Island 

102. N4ohanirried.I3asheer, age 42 
Sb Yousal Nellal 1-louse 
4pdicth Island 

103 Sharnsudeen,'age 36 
S/p al1a Kqya Kunnashada House 
And1 oth Island 

104. Zainul Abid, age 26 
$b Kidave K, Palliat I-louse 
Andróth Ls1àid. 

105 MuthuKoya ;  age 39 
Sb 	nhiSehi, Makkette 
Andioth Is1nd 

106. Mohammed Mukhbeel, age 30 
S/p Koyamnioya, Keiakkada House 
Andoth Island 

107 Sharnusudeem, age 27 
Sb K 	Kiv oya da e M P , Pandathupuia House 
Andioth Is1ard 



I 
108. Shihabudhcdn,ag 27 

S/p '\1uthu.Koya,1Pandathupura House 
Andioth Island 

109 Ubaidulla,. age .29 
S/o Sathar, Kannipur,a FIbuse 
Androth Island. 

IDI Jala], age 49 
Sb 	 House 
Androth Island. 

KidavLi, age.55 
S/.o Incleen M ., 3iriyamrnada House 
Aidroth Island.. 

112 Kidavu, age 59 
S/o irjb, Me:kkt House 
And -oth Island. 

113 Mohammed Siahudheen, age 26 
S/oJKoya T,P., Kandeth House 
Andoth Island. 

114 Moharnhied Shakeer, age 22 
Sb Kunhisethi, Makket House 
Andoth Island 

115 Mohame Aithaf, age 24 
Sto Jarnal MäyOmpokkada House 
And.ioth Island. 

Abdul Gafooi, age 28 
S/o Nallakpya T., Bappathiyoda House 
Andrrnh Island.. 

oharnied Ythiya Khan, age 23 
S/o t3 beer: IK:, Mathil House 
Andioth Island 

118 Na11aKi age 39 
S/0 ,10ader PP C 
Androth 1,la4 

119. Kunhikoya,age35 
S/p Ahmcd., Ponnikam House 
Andrbth Islar1d. 
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H 

120 za i hu F Abid, age 41 
	

S 
Sb Assainai N P, Kandalath 1-louse, 
Andioth Island 

121 Mohammed, age 50 
Sb Abdul Khader, Kaval Chetta House, 
Andioth Island 

122 Abu Nasii, ae 36 
Sb Siddque, Kunnashada House, 
Andôth' I 

Mohammed Aboo Salih, age 37 
S/o .Musthafa,.Ammclam House, 
Androt.h Island.. 

Koyaage37 
S/o Sayeeçi Mohammed, Lavanakkal House, 
Androth Island. 

Mohammed Rafeek C P , age 38 
Si.Q. 	Clierikkal Puthiyapuram 
Andioth Island 

MoI .rnmed RaideR, age 40 
SbUkkas 131 lutheth 1-louse, 
Andioth Island 

M u ksb€e i, ige 28 

S/c jY1ieed Li.., Perumpal Ii I-louse, 
Andôth Island, 

Iashe.dJKh;ah,age 33 
Sb Kidave A , Biyyadachctta House, 
Andi oth Island 

129 Mohammedook, age 31 
Sb Pokutty Kunnel House, 
Aidioth island 

130 Rahmathullah,, age 31 
Sb Koyamma K P , Bappathiyoda House, 
Andioth island 

1 3 1 MohammedKasim, age 30 
Sb Nallakoya, Kennashada 1-louse, 
Ahdjot1i 1sId.iL 

1 	 / 

IC!1 	 1 



132 Mohammed I azal, age 38 
Sb 	Kidave M P, Kandalath House, 
Androth Island 

133 M ohmrned Abj1 Efor  T. M , age 38 
Sb 	1akoya, Thai a11y Makket House, 
Andrath Island 

134 Jainal, 1age57 

• 

Sb 	Kidave, Poovadakkattu House, 
Androth1sland 	0 

 Mohammed Saleem, age 31 	 0 

/q ..Hassan Ki.rnii, Keyiyoda House, 
• .Androth I s l an d .  

 Koyamina , age 47 
Sbo.Aboo Saleh,Kavalchetta House, 
Andoth Island 

137 I-1iayathu!1a, age 38 
Sb 	Koyamma, Kaiachetta House, 
Aàroth Island 

• 138. Abdu1Ae:Khan  age 41 
• Sb 	Moharrinied, Birayammada House, 

Andioth Island 

139 Sharns6ddc1een, age 32 
Sb 	Sideeque M t , Pazhayakamkattu House, 
Aidioth Islahd 	I 

140 
Li 

Ias1ie 	iai 	age 33 
S/10 Kdyathkoya, Ammelam House, 
ic 

I 	1 

141 N1Ikoya, ae 50 
S/o Ahamd 	Matharapura House, 
Andjoth Island 

142 Ilarnz a Koyaage 43 
Sb KidaveB,Aliyathaia House, 
Androth Island 

143 Moth fn ed 1 9is4in, age 28 
$10 P , Ai-nrnelam House, 
\droth 

I I 
I I 	 lit 
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144 Sayecd Jsmai1,age 58 
Sb i'\dul1a P P, Pjdarnkakkada House, 

IC 

145 Amjath'Khan, age 28 
Sb Buniyamin, Ammelarn House, 
Andioth Island 

Mb1ammed 1qb1, ag.8 
S/o Na11akoya,.1erum°pa1iy House, 
Androth Island. 

Pookunni,.ge 56 
S40 Yousa1.1-Iaji .Bappathiyoda House, 
AndIbth1sland.. 

148 M61amned Ilisheer, age 38 
$/6,kri6ve A. -

' , Mayampokkada House, 
Andioth Island 

149 (ii e,'i iyakoya, age 36 
S/c' Kunhikpyi P., Thacheri House, 
And1roth Island.. 

150 Nascemudheen k S P , age 28 
/o Abdul 1<h ~der T , Kaiachetta Sarommapura House, 

II1U1 ULU. iDiaIILt. I 	 • 

151 Abd\Kyoon, age 41 
S4 Syed Buhii M , Kunchali House, 
Andioh Island 

152 Liyabuiahrnan, age 31 
Sb Ku rinikoya M P , Chekumrnada House, 
Aidi:bth sIaid.•. 

153 Kunhibi, ac 46 
S/9 Kac[er n'pa11i House, 
Ad'roth •1'lard.: 

C.. 

154 Pâthurniäi, ge 52 
Dip  -Vnak6 	Kolikkattu Naduvilkarn House, 
Andiot1 ,Iland 

155 	afiyuh,ae25 
L3/o 1-1arna Koya, Aliyathaia I-louse, 
Andioth Island 

. 



156 Scethiage 60 
Sb 	Asaidai, Pachanal House, 
An&dthl Island 

157 Sadakkathu!Ia, age 3 
S/6 Buhaii \/ K, Chettapokade House, 
Andioth Island 

158 

/ 

BashLe1,age40 	, 

S/o Sayecd K , 1<unnIashada House, 
Androth island. 

159 Mohammed Kuiaishi, age 25 
Sb 	Sayeed Mohammed, Karakunnel House, 
Andioth Island 

160 8 iiaj,age47 
Sb 	Kidave K, Kunnumpura House, 

oth.Is1ad. 

161. Moha,ninied Ratage 31 
Sb 	Hmza Ko.y 	K., Pathummapura House, 
Aniroth 1slaiid, 

162 ZainUl Ad, age 26 
Sioàl1aoya K C ,Palliyat House, 
Anddi Island 

163 Abdi! Jabbai, age 35 
S/6 Kunni Seel.hi, Makkett House, 
Andioth Island 

164 Sajeed Mohaiimed, age 54 
Sb 	Kidavu, Poovadakkattu House, 
Andi otli Island 

165 Attabiage$7 1  
1/c? y;oucf K P , Thacheii House, 
Andioth Island 

166 J 	C 

I3a1kes, age3 	ic  
r)/o Koyann3iakoya  P , Thacheri House, 
Andioth Island 

167 Yakoob, age 40 
Sb 	Kidavu K, Ahirnelam House, 
Andi oth 1s1aid 



Mohammed Iafee, age 42 
Sb Koyarhmakpya, Mayarnpokkada House, 
Androth 1slaiid. 

Mullakoya, age 47 
S/a Majeed K:, LavaakiKa1 House, 
Androth Js1and 

170 Pook.unhag 46 Y: : 
S/o ,wKidaVe P., ArnnilarYi House, 
Androth Island. 

Mohammeci Kasirn, age 46 
S/o Yousaf, Iâppathiyoda House, 
.Andoth 1s1ard:. 

Kadeeja,age:5,1 
D/o jKidave K.,Thacheri I-louse, 
Androth Islahd. 

Mu1lab, ge5 

	

D/ 1ida' 	Palathupura House, 
Adroth Th1dtid. 

Mant/ol Au /yeed P p ,age 25 
S/o1..P..Eathu11ah, Purthikkatt Puthiyapuram, 
Androth Is1aiid: 

All Akbar K.;ae 25 
Sb . Cheriyakba, Kannathi mada, 
Androth ls1ard. 

MOhamiicdaeern, age 33 
S/a $.haikpya Kunhali House, 
Aidoth I1aiid 

Ji 

Advac i1k BGangesh) 

Versus 

'1 he Adminirtor 
Admims-tra-tiòri o T the UT of Lakshadweep 
Kavarathi 682555 

iDepariment o2griculture 
U I' oiLakha'eep, Kavarathi 682 555 

	

ire sert 	b 	Di rector. 

Dii eto 1a1ayats 

L 	i.. 
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174 

175. 
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Depaitment of'lanchayats 
Jdpiirstration of the UT of Lakshadweep 
Iav82 55 

4 	\{i1Je (D/e 	Panchayat 
Andi othIs1n epi eseçited by its 
Executive Officet 	 Respondents 

(By Ath'ocate Mi S Radhakrishnan) 

17. 	OA 302/2013 	. . 	. 

.1 	.Jafter, age 3 
S/o Babuj.an, Panethechetta House 
Amini I s. I ail d. 	. 

2 	Faiooque, age 33 

S/p Khadet, Kulandam House 
4mini lsland 

3 	Abdulla Koya, age 50 
S/c Attäkoya, Malika House 
Aniini.iSlaiid. 

4 	Nallakoya, age 40 
S/o Abdulla Koya, Puthoya Kanniyam House 
Amini Island 

5 	Alt ohnnib, age 47 
Sb Mohammed, Kombarn 1-louse 
Anifli ilaid 

6 	Saafudcn, age 3616 

o Kidave, Kotcchetta House 
Amini Is1and 

7. 	Jâbbr 	age 36 
S/o Cheri':a Ko)ia, Purakkachetta House 
Amini island. 

8 	Yousaf, age 36 
/o Kae, 3ehyachadachatta House 

triin s1ad 
L 

I 

9 	Muthuya.ge 33 
Sb Sayeed Sheikoya, Marnpuiam I-louse 
A mini Island 	 Applicants 

(By Ad\'oatc Mi $ B Gangesh) 



Amini represented by its 
Executive Officer. 

4. 	\'illagç ([w.eep) Panchayat 
Amini Island represented by its 
!Lxecutive Officer. 	 Respondents 

(By Advocate Mi S Iadhakrishnan/M/s Shei iff Associates) 

18 	OA 303/2013 

Aboobaket P , age 41 
/oK:uicihikunhiPal1am House 

Kavar•thi Ts1nd. 

N4ustha1a B.K,., age 45 
/qSayecd,. B'akakada House 

Kavarathi Isla.. 

Mhhahnd'$hafiM., age 34 
S/q.JInH4:,Malika House 
Kavarathisiaid. 

AbdtilNar'.P., age 43 
Si Chcriyakôya K., Aynipura House 
Ka'arahi Is1aid, 

Yaoob K.P.; age 41 
S/c) Kidave U.P Kuttipapepura House 
Kavarathi Island. 

AlikoyaK, 	3.I 
S/o 	? 	iyam House 
1avarth Isla i 
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7 	MUJeCb Rehman U P , age 34 
/o Alikoa C K , Uthampokakada House 

Kavaial)1 Island 

8 	'1 haiikoya V I n äge 43 
Sb Ukkas, Vadakkiapuia House 
Kavai athi Island 

9 	Mujeeb Rehman B, age 30
1. 

Sb Fhangako'a, Birekal House 
Kavat atlii Island 

10. 	Sajitha P., age 3 
Dbo All Aradarn, Podvihoda 1-louse 
Kavarathi IslAnd. 

Basheei P 1, age 44 
Sb Mohammed 	ui Pallipa, 	Puthiya 111am House 
KAvaiaihi Isldi;d: 

Ab dul Rafeek K,, age 44 
S/o Ahrned Katirnmada, Kadapuiathaba House 
1'arathj Islaril. 

SAlcem A.ft, a 	34. 
Sb. Mohanimed;.C.P., Athampapepura House 
Kavaiathi Island 

Mohammed -ussain P A , age 29 
Sb Khilid 1-1aj KP, Puthiya Alikom I-louse 

OIL 

Kavai,athi Is1and 

Shájahan f K, ge 35 
Sb I-lamLa, Thu inikad House 
Kavai athi Isl4nd 

Anwar A.P.,ag 39 
Sb Muthu, Aynepuia 
Ravaiaihi Island 

. 	

: 

I3asheer. 	 ge35 
Sb I lamzath A I , Saliyabiyoda 
Kavu athi Island 

Ukk,agd 
5/0 AbdObake'r Melillam 
Kavai athi I s1ànd 

12 

13. 

15 

16. 

17, 

18. 



Le 

20. 

21 

22 

23. 

24 

25, 

26. 

27 

28 

29. 

30 

38 

Harnzath, age 27 
/o Uman Haji, Aynepuia 

KvitF I1an1 

Mujeeb Rehinan, ag 38 
Sb Harnzath A I , Safiyabiyoda 
Kavaiathi Island 

Ma.nikfan K.P.,age 30: 
S/n Abdul ta A, Tuttitàppura 
Agani kiand. 

1-lidayaihua S.M., age : 36 
S/oHamzah B.1<., Subaida Manzil 
Kavatathi Island 

Ansai P P ,agc 31 
Sb Chei iya Koya K P , Pakichipura 
Içavarah 1Is1aiid. 

SulimanK.P.,age 38 
S/n Kidav.U.P., Kuttipappepura 
Kavaiathi Island 

Yácob:C:P.: age 40. 
/o '{ousulP , Puleenakeel House 

Kavaiaihi 1s1nd 

Nindin k P , age 34 
S/n akài iah Koch ipui a House 
Kavaiathi Island 

Se'eni Vad9 
Silo. HamzthVloda House 
Kavi athi Island 

Attakoya :R•., age. 41 
S/o Aboohacker M I, Biiekal House 
Kavdlathl Island 

Naushj 1V ,e 30 
$/o K'hi I'M C , Pal1iveedu House 
Kavar aihi Island 
r 	

/ 

Mohammed Iqpbal 1 K , age 31 
S/n Kastni P V ,Kunnarnkalai'n House 
Kavai athi Island 

S 



.3S 

1 31 	Ashik Au c P , ge 30 
S/a Au K , Cheidipapada I-louse 
Kavaiathi Island 

32 Mohammed Rafi P , age 38 
Sb Chcriya Koya PaI1ic1iarn, Pulipinnakad House 
Kavai ahi Island 
................................. 

33 	Pookoya P P , age 48 
S/a Babujan M , Puthiyapura House 
Kiltan I.slahd; 	. ., 

34 	1 lussainali K P , age 33 
S/. :O., Muhammd C., Kuttithayapura House 
Kavarathi Island.. 

Slaiian M,age 37 
S/a Hathzath M, N4aidanoda House 
Kavarathi Island. 

Kaja Hussaii C., age 37 
S/o. i1mned Kh T.P., Chungam House 
Kavaiathi Island 

37 	Mujchrnan T K , age 38 
S/a Fhuilikad House 
Kavai ahi Island 

38; N4ohathhd Sh. aFi K.P., age 32. 
S/c S.Iaye.d.. PboA; Kakachiyapura House 
Kavaiathi Island 

39 	Mohammed Rail B , age 33 
S/o Attakidave r P , Beeianthoda House 
Kavaiathi island 

40 	Raleek,age32 
S/o Muthu PLleenkeel House p 

Kavaiathi lslar}d 

41 	UmmerK ,age 37 
S/a Udaifa C 	Theki1a 111am 
Kavai athi Island 

42 	f\Aohammcd Rafeek, age 37 
S/o Attai 1< P ,Pokaiachiyapura House 
JKaviathi Island 

I:: 



46. 	Sharaiudhecn, age 24 
S/o.Ali A., Poovinoda I-louse 
Kavarai.hi island. 

(By Advocaie: Mr.KB.Gangesh) 

Versus 

the Adrniistrâtor 
of the UT of Lakshadweep 

Kavaa t hi 6 2555. 

1prtmet FAgricu1ture 
UJ pf akhdkyeep 
Kaiarathi682 555 represented by 
its I)irecor. 

D.irectoi oPanchayais 
Dcpartmt dfPanchayats 

iAd i:ii' i.iiig t .i,*~ 't i 3O'ni 61 the UT of Lakshadweep, 
Kavarahi-6&2 555. 

 
1'iàti idrcshted by its 
Lxcutiye Oifictr. 

\/illagè (Dwc) Panchayat 
Kavarathi islandjepresented by its 
Executive ()ffier, 

(By Adocate: Mi.S.Radakrishnn) 

19. 	OA 31 i20 13 

1. ge 

Sd 	thimn ieectta 1-louse 
Aijt'a'rid, 	I 

Appi i can ts 

Respondents 



2 1 	C Fat.huihimn, age 33 
S/61iàssunai, Beliyachada House 
Adiin 	fsIand 	I 

3 M Khaleel, age 
S/b Khadei, Mamanoda House 
Amini 	 dl .  

 P.l.Siraj,age31 
Sb 	Abusaia, Putjiyai11am House 
Amini Island. 

 K.K.Razak, .age 27 
Sb:. KhaderkQya; Kunniyatarnkakkada 1-louse 
Amini Island 

6 P Ashiaf, age 37 
S/ôAhméd; Va] Im  House 
Ammi lsIind 

 IC..M66s., age44 
Sb 	Attäkoy 	Keelachery House 
Amini Island 

l3.Kas.iiik6y age 42 
çyoya, Balapp House 

Amini Island 

9 	C 	ttakoya, age 41 
Sb Ha171akoya, Chnmthabelli House 
Arnirii Island 

10 	gaheernM, age 33 
S/d..bdil:lakdya Madam House 

Amini Island 

11. 	Póokunhi 
S/.o T.C..:Yo.usaf, Noormahal House 
Anini Island. 

(By Advocate, M' k B Gangesh) 

Veisus 

ihe 1 Adimiatoi 
Adiiinisti abn of the UT of Lakshadweep 
Kav4iathi-682 555 

Applicants 
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3. 

ri 

42  

Diicctoi ol Panchayats 
Depai trncnt di lanchayats 
Administi cltiOfl of the UT of Lakshadweep, 
Kavaiaihi-682 55 

Diiectoi of Education 
Dncctoiatc oi Education 
Administi ation of the UT of Lakshadweep 
Kavaiathi-682 555 

\/ii1age (Dwp) Pandiaat 
Amini'i siand ieprsented by its 
ExecutiveOtficer. 

I 

Respond e lits 

(By Advocate 1\4i S Radhaki ishnan) 

20. 	O.A o. 325/2013 

M.ohammedAhdul Razak 
816. O.K. Naii.aKoya 
AuaI•ada i-ious 

nd ion island. 

2. 	K.. :Moosa 
Kandilam I louse 
i ad a hi at h Is I a ii d 

3 	I 1cima Koya 13 
Sb Abdul Kliadi 
l3ii iycimmada I louse 
Aidi't Islad:: 

(By Ad\'oc ate Mr. K B Gangesh) 

\/ersus. 

I. 	fhç Administratr, 
Admi ii ti a:ti Oill of the Union Tei 11101)' 

oil akshadweep Kavaiathi — 6 8 2 555 

 he 	iieoi (ivices) 
Adiinisti ation of the Union Teii itoly 
ç)[ akshadveep (Secietanat), 
Kivaiatti —682555 

Department 0:1  Enviornment of Forests 
Unibn Tcrityof Lakshadweep, 
Kavarathi 682 555. 

Applicants 

Re s p0 iid en [S 



4-3 
• 

(By Ad.\ocate Mr. S.:Radhakrishnan) 

• 	21. 0A32612013 

1, Savad1.K.agc4O 	S  
Sb 	Mohammed A.P., Tftfrinikkadu 
Kavarathi 	s1'and. 

 Abobbacker'P.P, ae 43 
Sb 	I-f ämith  K.P., P'allipura 
Kavarathi Island, 

 Aboobacker P.K.., age 34 
Sb 	Fathahulla, Puleenakeel 
Kavarathi Island. 

 .Jehangcer A.P., age 32 
S(o l-lamced, Aliaj5ura 
Kavarathi I slnd, 

 Shajahan l3.,ag 	35 
So licJavc 	radayi 
Is.a\'.ara 	i ii sland. 

(By Ack'odthe Mr.K.B'.Gangesh) 

Versus 

I. The Administrator 

• Adiinistrationf the UT of Lakshadweep 
Kavarathi-68) 555. 

 Di rector of Pmhayats 
pçtent of Ianchayats 

Admuisti anon 1  of the liT of Lakshadwecp, 
$5: 

 pcjrment ofScicnce & Technology 
i. 

'Union 1rn tory of Lakshadweep 
Kavärathi-682 

0555 

represetited by its Director 

 Yilage (D\'\eep) Panchayat 
Kavaràthi Island represented by its 
Lxecuuve Offlccr. 

(By AcEvocaic; Mr.S.Radhakrishnan) 

Applicants 

R es 1)0  Iid en t s 



4Lf 

22. 	@A32712013 

111,001"'ge40 
Sb lKIIhjIKoa Pulippinakkad, 
Kavaraihi Island. 

Ummer Fàroqk, a'ge 38. 
Sb \I.P.Kasni IKartho1ira, 
Kavarathi Island. 

(113y Advocate: Mr.K.13.Gangesh) 

Versus 

The Administrator 
Adm nislrati,on of the UT of Lakshadweep 
Kaaiiihi-62 555. 

2 	1)iicctoi 0: f lanchayats 
Depai imcm of Panchayats 
i\dministi dUOfl of the UT of Lakshadwccp, 
Kavaiathi-82 553 

DparUieni :o fl vironment & Forests 
Uiiidui ['errito,y of1.akshadweep 
K.a\'arathi-6$2. 555 

Village (lwcep) Panchayat 
Ka\'arathi [slad represented by its 
Ixecutive Oflcer. 

(By Ad\ocate: Mr.S.Iadhakrishnan) 

23. 	A32'8/ 

1. 	Sifiill C.1?i age 34 
S'/o Mohdod -aji, Chendipura, 
la\'drthi. 

2, . Sainul Hameed P.P., age 39 
Sic i\ttclj K.P. Pokara Chepura I-louse, 
Ka\ al:at!i.. 

Mohammed 1K. P., age 35 
S/o 1lainat1.Yl.P., Karutholapua 1-louse, 
Kavaratlm  

b'dLKthth R, age 41 
Sbo Moham'iea, Pà1!aii House, 

Applicants 

Respondents 



j. 

IM 

. 

Kavaiathi 

bod 1 1 Pp08dam House, 
ft 	I  

41 	13 Gangesh) 

Versus 

Applicants 

The Adiinistraor 
Administration bf the U.T of Lakshadweep 
Kavarathi-682 555. 

Director of Panchayats 
)epat1ieh.t : pf Panchayats 

Admnisti ation of the UT of Lakshadweep, 
(athi.682 i55 

;i 
3 	1)iietoi of lducation 

.Diiètoit 6fiducation, 
•Administrätion of the Union Territory 
of La.kshadweep, Kavarathi-682 555 

4. 	Yil! .age(D .we Panchayat 
Kavaiathi island tepiesented by its 
Lxecutive Oflcei 

(By A'ocate M S Radhaki ishnan) 

24 	)A3I2OI3 

1 hahua I3egum lvi M , age 38, 
\\/o Raum Rizcd, Madeeria Manzil, Kiltan 
Supcivisoi, do11 Tvisting Centi c Kiltan 
Disu let Panchayat, Kiltan 

2 	hahul Hameed P K, age 50, 
/o Sayd KEya P S , Thottathakkaia 

stoic Ke6pei 1 6m CleiI 
Coii I wistin (entie Kiltan 
11)isti id Panchayat, Kiftan 

4 	 1 

3 T. Iazeemudeen, age 33, 
Sb Syd Ab'diIla Koya, 
Kundamku!am, Kiltan 
l'lclpei, 'Coir Twisting Centre Kiltan 
Disi.i let anchaS'at, Kiltan 

Respond e lit s 

Applicants 



3. 	The Chief Executive Officer 
T)istrict Panhayat .Unit 
Kiltan, Union territory 
of Lakshadweep-682 57 

(By Advôcate: Mr..S.Radhakrishnan) 

25. 0A331/2013 

8sain IcC., e 34 
S/ô Sayeed Mhmipad A.M. 
Kttiyrnchatta (House), Agatti Island 
UT :bfLakshthweep. 
Woikirig as çasa1 labourer in the Department of 
Sciénc & Tp1inOlogy, Agatti, Lakshadweep. 

IlyderP. 
Sb Sayccd Buhari Haji U. 
Pokkthappada(.HQus), Agatti island 
UT of [á1dweep 
Voikifigasasa1 labourer in the Department of 

Scienc & Technology, Agatti, Lakshadweep 
I 	j 	i  

AFAaØU.1, iage 	',39 

Kuii.:Huse, Chetlat Island 
JT pf Lakhàdyep. 
VoIrkihg as sdal l.boürer in the Department of 
Scieie &Téhhology; A gatti, Lakshadweep. 

Nazrnal BarkatliK., age 27 
Wo S 
Kn iyathiyjoda I-Iouse), Chetlat Island 

t ôfLakhdv.' p. 
As cAsu 1abourei in the Department of 

Sêi&& ;'ThecInology 

Respondents 



Chetlat, Lakshadweep 	 Applicants 

(By Advote ii diasios Iupakose, Si & Ms Daisy I Daniel) 
I 	 l 	

11s11 

I 	 i 

Veisus 

I 	The Adimnistiatoi 
UT of Lakshadweep, Kavarathi-682 555 

2 	Chaiipeison 
Village (.Dwep) Pancha'at, Agatti-682557. 

3. 	Chairperson 
village (Dwecp) Panchayath, Chetlat lsland-682 554.. 

	

4. 	The iünioiScieitffic Officer 
Depaitment 1 Science & Technology 
Chetlat-682 554 

	

5 	The JunioiScieiitific OfficeI 
[)epaitment of. 5c ience & Technology 
Aatti-682 55:7. 

	

6. 	)icQr ofaic.hayath 
beparti -n ent àfPanchayath 
Kavarathi 7 682 555. 	. 

(By Adde:N1r.S,RadhakriShflafl for RI ,4,5 & 6) 

26 OA 3332O13 

I 

S P Ilaiiis' 
Sb K6yalunhi 
Sailaiiivapuia, Kiltan 
:khàdvep 

	

2 	K 1 Azhai 
S/oSayed Buhaii 

i iyathtvo du lKu 	,Kiltan 

	

3 	A P Ahambd 
Sb Kuihikoya 

.limapui a, 1i1 ltan 
I 	II 

II 	1 

(By Advate M M R Hariraj) 

I 	 Versus 
.H •• 	 ........ 	 . 

Respondents 

Applicants 



I 	Administ.i atdi 
Un iiTi i itài of Lakshadweep 
Kavai atti, 

2 	I)iiectoi of Panchayats 
Union Tcii 1101 y of Lakshadweep 
Kavatatli 

3 	Sub Divisional Of'flcei 
Kiltan Island, Union Teiritoiy of Lakshadweep 
Kiltan. 

Director, 
Seiyics, .1. 
UT of Lak.shadwecp, Kavai atti 	 Respondents 

(By Advte: Mr.S:Radhakri.shnan) 

27, OA344/2013 

I. 	!Kassim A, 
S/o.Attakoya PP 
Ali'athara I-louse, Andrott 

2. 	Ja1a.1iddin N 
/o Attakoya N P 

Ne1nummda House Andi Ott 

3 	Mohammed I lassan C B 
S/o:KLmhikoyaSVP 
1:daykkal: House, Androti 

4..vIbhammed aafeek C.K 
S/o.Koya K.0 
Chcri.ya Kakkanal I-louse, Andrott 

Moinimcd.Kmaluddin M.K 
/Q.: Sh.iJbud:din Po.okoya 'iThangal 
aaniàkkada IIouse, Andrott 

6 	vhmmed Basheei C 
Sb POOkO i'cij 

I dayakkal House, Andi Ott 

7 	Nooi LII I-lassan A 
allayakoyaU.K 

Analada 1 loUse, Andioti. 

I 	 F 	 I 



8 Muishida Begum C N 
D/o Late Shmsuddin 1 hangal 

m 	 iott Cheayath tIh1akath, Ahd 

(By Advocate Mi jK 	Gangesh) 

Meisus 

I he AdrninisU alot 
Admirnsti ation of the Urnon Teiritory 
of Lakshadwep, Kavaratti —682 555 

 Director ofPaichayats. 
Depai:tnien of Panchayats 
Administi ation of the Union Tei i itoly 
of Lákshad\cp; Kavaiatti - 682555 

 J)cpaiiien 	of E1ectricii:' 
• Union lerritQI/: of Lakshadweep 
:Kävarathi 	6:82555 

4 ViI1ag 	(Dwep) Panchayat 
Andio 	Islaod iepiesented by its 
Lxccutivc O1fcei - 682 552 

(By Advocate Mi S Radhak.i ishnan) 

28 OA 34512013 

I Ayshomma L C 
Dlo 1lamsa, E11htta House, Agathi 

2 13ee1athummaP V 
Dlo Kasmi Koyt Puthanveed I-louse, Agathi 

3 Kadeeja P K 
I)/o K.@ya I 1san, P6na1ad House, Agathi 

4 
I 	 1 

Abçl'i.il MuhaIifM K 
Sb 	Atiakoya, Mayarnkakada I-louse, Agathi 

5 Abdul Shukdoi 
SIb;Lae Us1 
Melaillam I louse, Agathi 

 Hidayahu.J1.a,,M.K 
Sb 	Aboobackei Koya V. K 
Makkashikalaqa House, Agathi 

 frIanqoi I 

P 	5 

Applicants 

Respondents 



. 

10. 	NazerK 
Sb .Kid ave 
Kunnikathiyapada 1-louse, Agathi 

11 . 	 Sho\vkathali. Nv'! 
Sbo..UTuncl B 
Kaj~ 	Agathi 

Sad M6ham'Fied I 
S/o.PoOkdS1 a B 
1Keeptt 1-louse, Agathi 

6 6.  P 
S/o.Muthalil K 
Pai.hada Ilouse, Agathi 

14, 	Abooacket'N.M 
S/o.AbduRa!1man F 
JaftesaManzi1, Agathi 

2!?'bdi1 'Salam,T.P 
S/ri 1â Koya C.P 

	

ti 	
lahi, Agathi 

Ahkoy 1 
s/b;Moh.am med Koya 
Kakkada 1-louse, Agathi 

Azhai'C 
Sbo.Mohaivtni,ed Koya T.1 
(Thai lakkad llouse, Agathi 

Aboobackèi' 1 
Sbo.Sayed JKoya T.P.. 
1<aru'ha4apadFlouse, Agathi 

19 	SavadK 	I  
S70.,Lae Fa1'nad Haji K 



22. Nareesa M.K 
D/o.AbduljaKoya K 
Moothamkakkdda 1 touse, Agathi 

23 	Koya P 
S/b.un.h i Ic oy 
Pondinocici 1 loLise, Agahi 

24 	1Kis11iik0ya K I 
S/o,Abb.oblc:KOYa 
IKaniahi1mihda Puthiya 111am, Agathi 

Abdobacker UP 
S/o.ALi Mbhammed 
lippatlioda 1-I;ise, Agathi 

àdarudheen V 
/o,oyasi 

\1a1daMdfl71I, Agai.hi 

kii'isa B.P 
1)(ô..MobammcdS 
13paiyoda I-louse, Agaihi 

llindumbj M 
D/o.-\uakoya 
Mairiyain Sevi oda I-louse. Agathi 

iaIierA.P 
S1dSaycd l3uhariT.P 

11ous, Agathi 
' 	r 

Ih 	dI ç n I\4.P 
Sb I1d\ 

ip Agathi 

SdikP 
bo.MIukoya K 

Chenyipappida 1-louse, Agathi 



. 

Naseer i'.P 
S/o.Muhah1 
! hekk u Pulhiya II lam, Agathi 

Ubaid U 
S/o.l-lami.a U 
Ummmcrodachetta I-louse, Agath i 

Syed Moh2immed K.T 
SIo.A boo Sala F 
Kalant. hihiyoda I-louse, Agathi 

Nahamiod P.P 
S/d:Saci ,MOhammed 
liiand1arri 1-louse, Agathi 

A.bdulla'l 
S.'/o.Fathahi..:lla 
I3iyashabiyoda I louse, Agathi 

40 	I Iajdlomma E P 
/Abdu:I :1 , :(.C 1Tko.Ya P.0 

I'hckku Puthiyu 11am, Agathi 

41 	Jsc,cia I K 
D/o I(haIid 13 

inikka J-Tpusc, Agathi 

42 	AshiafB 
Sb Sdyed Au K 
l3iyashcihiyoda 1-louse, Agathi 

43. 	1\1iiambi ft 
l)/o Ummei C 
138uhcuh6dci 1 louse Agathi 
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S 4. Roshna 
D/o.Sayed AbdiI Rahman 
Thachérry, 1-Isc, Agath.i 

to 

 Sakkariya 5 .0;  
SYo.Hamza JK.p: 	; 

Pth'PaIF[ousc,Aghi 

 Ceiak.oya 1 	:. 
S/b.late AUakOia 
Koodam Housé Agathi 

 Showkathali 
SIo.1-a1e Anakoya 
Sailaniyoda I-louse, Agathi 

 Nissamudhccn V.K 
S/o.l lami.a C.K (Lathe) 
\/adak Kecla 111am, Agathi 

Cheiya Koya A.K 

A, 	1-louse 
Agathi 

50.Mohammed Aij C.P 
S/o.Kasmi Koya A 
.Tlicha1akapda I-louse, Agathi 

51. Saydohañmed K 
S/'o.Yáusaf A 
KunnLimpi!i'rni 1-16use, Agathi. 

(By A\, 	i1i3 Gangcsh) 

2 	 Versus 

\d'nnisti'oi' 
Adipinstraliqn of the Union Territory 
c1I akshadwdep, Kavaratti - 682 555 

Dcpàitmem hf Agriculture 
Union Tcrrt6r\ of Lakshadweep, Kavarathi 
Rcii,stçd byi'is.Director - 682 555 

 D  . 
I-cle Mi Of'Pnchayats 

Dp.a11)ifl f janchayats 
Adiriiti'nqi' the Union Territory 
01 Lakhcl\vepKavaratti - 682 555 

Applicants 



- 

4 Village (Dweep) Panchayat 
Agatli Island I 	resented by its 
Excuti'.'d Qffidér -554 	 Respondents 

(By 

I 	J. 

Adocat 	1M 	Iadhakri shrian) 

29. OA346I.2O13 

I. Ummer FarookShafl 
S/o.Aboosala 
Malikakal I-lOuse, Arninii 

 P.A Sycdil' 
SI. I-lam zakya 
Puuihiya Asharoda House, Amini 

 Rhmath Beai 
DIo Ahaèd,° 	Malikakal House, Amini 

 Ahamedkoya 
S(o.Koyakidavu, Surambi House, Amini 

\/Miyabi P.0 
D/o.AnthukO'a, Pal liyachetta House, Amini 

M.P 
Mallipura House, Kavaratti 

7 	\lkoyarVP 

Applicants 

(By Adocte:.M.K.B Gangesh) 

Versus 

I. 	tihe Admiñkiraor 
(c4n)kn.iratibn olthe Union Territory 

Kvaratti - 682 555 

2. 	Directcr o.f.Panchayats 
)epifrncit of Panchayats 
AniinItràtion of the tJnion Territory 

1.hal')e, Kavaratti —682 555 



•.•;i 	
-------.--- - 	-- 

r 	 . 	• 	
;: 	• 	

: 	
:•• 

• 
3. JM tahadwee p Director of Education - 682 555 jPe 

1 	 ' 	Iji 

4 	7i11age (Dwee) Panchayat 
Arnini I s l and ipresentd by its 
Ecutive Officer - 682 553 

5 	Village (Dwep) Panchayat 
Kayai atti [sland repieented by its 
Executiye Oficei —682 	 Respondents 

(By Advoct M 1 S adhakrishnan) 

30 	OA1 47/2o1'i, 

uhaiabi P 
DIo Kunhikuiihi 
Pl1ic.ham: IIisc, Kavaratti Island 

2. 	Maharnoor MP: 
O, o l-lamzath' 
Molakepwa Hoise, Kavaratti Island 

3 
/boid. 

UI,ikaiiaprii, Kavaratti Asland 

4 	AtmnaeV 
[)/o Mnaf 
Puth1)Javeedu, Kavaiatti Island 

5 	Sat omma K P 
D/o Ibi ah'imk'uty 
jeelaloch ictuiyapurarn, 
K1atval  aft Islard 

6 

ii r  

iuiatti Island 

ll 3 	 . 

	

7 	BbiA 
D/d çheii'akoya 
\'vappada I-louse, KavaFatti Island 

	

8 	Beebi Ayneputa 
plo Abdurahirnan 
jyneura I louse, Kavaratti Island 

7 	
L 



psJ 

Ii' 

12 

	

, I% 	t 	q 	 - 

fo 
II 

I) 

	

y 1 1 7 	 I 

	

Ra 	P1 ,B 
IoA1i 

Baliyal 1 1 Tou'st lKaVarati Island 

Sadihath V M 
I)Io Valiya Abdurahiman 
Vadakkurnelachadafll, Kavaratti 

Rhiyarnbec I P 
Dro Ahammed K P 
Thottathapura, Kavaratti Island 

Beéfathunirna B 
DIo Aboobackei 
Beeramthoda, Kavaratti Island 

Island 

. 

13. 	Rähthth Beeum P.P 
D/oAttal IK.R 

	

-rl- 	rh nuraL Kavaratti Island 

4aij anath 
I)Io Muthu Aynapura 
K1uthjppapepui a, Kavaratti Island 

II 

AdyoeMr1< B Gangesh) 

	

j 	I 	 I 

I 

 \e1sus 

I he Administiator 
Administiati4n ol the Union Teiritory 
ofLakshadweep, Kavaratti —682 555 

Diic-ctoi (Scl\)ices) I  
Administiation 6 f the Union Teititory 
of I akshadvep (Sect etariat) 
Kayai atti- 

 

-

61 555 

	

I 	/1 

Diectoi f Ihdustiies 
U. 	I ci iitoi y of Lakshadweep 
Kavatathi repesented by the 
Directot at lndustiies 

Advocate MrS Radhakrishnan) 

El 

(By 

2 

3. 

(By 

Applicants 

Respondents 



31. 

2. 

3. 	Anwar Hussa:ir 
DIo.Esa 
Kottapura I-lOuse, Aimili : : 

4 	cijitha Beegi4m 
D/o Sayeed Abdulla Koya 
L3eli House, Arnini 

Harréëdathbi : 
D/o$haikoy 
Monakkallachetta House, Amini 

lTàssa ih ar ,  
/o.Mphami 

Amini 

7 	KCas 
Sb 1an 
IKdladachetta House, Amini 	 Applicants 

(ByAd'vocaer IB Gangesh) 

Versus 

1. 	The Admiijs:trtor 
Admini sttion of the Union Territory 
of' Lkshadwee, Kavaratti - 682 555 

2 	Diiectoi of Panchayats 
?k yats 
Aminitatibri of the Union Terntory 

1'tf-62 555 

3 	bepartment o L 1ucat ion 
Uriiri 'trritô'ry of çakhadweep 
Kavarathi represented b' 
Director of Education —682 555 



J. 
jf 1j 

1 	
l 	

r 8 
JA 

4 	 htt: 
Arpirn Is!â rWesnted by its 

Respondents 

• 	.Mohrnd1ssain 
Sb Mohammed 
J1. 

	House, Andrott 

5. $ijuddeen 	I  
S/o.i<oyiftirha Ioya 

	

Rouse` Andiott. 	 App! icants 
I.. 

(B yyQcate 	Ganesh) 

Versus 

1. 	I he Adrninisator 
Administration of the Union Territory 
of Lakshaç1wee5, K a v a t a t t i - 682 555 

2 	birector of Fanchayats 
J)epahpent df Panchayats 

Union Territory 
.Ji.L1 

fLkhadweep 

3 	District PancIyat 
Kavaratti repented by its Chief Executive Officer-682 555 

4. 	\7i If  ag (D .Pácyat 
)\ndrott Island epresented by its 
Executive Qffier - 682 554 

(By Advocat? Mr S dhakrshnan) 

Respondents 

. 



- 

5'? 

33 0A351/2013 

Mohammed Hussair 
Sb 	Indheen K C 
Bilutheth House, AndrotX 

2 Salahudhen 
Sb 	Muhukôya1 
Kunthathalami-louse, Andiott 

 F{ssan 	.. 
S/o.AttakOy., 
Kunjanattiht., Andrott 

 Yousaf 
Sbo.Pookoya 1. 
Puthiya Eddiyakkal House, Amini 

(By Advocate Mr K B Gangesh) 

Veisus 

AdrrnnisrâtiOn of the Union Territory 
b'Lakshadveep, Kavaratti —682 555 

2 Director of Panchayats 
Department of Panchayats 

1. 

Adm1nisttatIQn of the Union Terntory 
Lakshad weep 

Kvaratti - 	82 555 

3 bpartment of Women & Child Development 
Uii fOfl I 	rifory of Lakshadweep 
KaVàrathi 	'r 

Replesent?d '? 	
its Director 682 555 

4 ViHg (Dwee) Panchayat 
Andrtt Island represented by its 
Execiitive ...ffier-682 554 

5 Village (Dweep) Panciayat 
Arnini I 1slandiepiesented by its 
rLecutive Officer - 682 553 

(By Adlictr 	Rad1iartshnan) 

34 2O13 

1 

I 	 1 

Applicants 

Respondents 



'S 

M01-  h:arn hi"6"d Riyaz Kha 
$io PnU t .1 
Tbadr i-tode, A4o 

	

551 	'I 
I4 	 S 	iSi 

2 	Mohrtn&d 1rool' i 
Sb Sdyeed I4oh4mrped koya 
Neelathpuia Hçuse, A'ndrott 

ManSoor Al 
Sbo.Muthukoyà. 
Pentamvelipüra Hoiise Andrott 

MOhammed Fsa! 
S/jd.dcque. 	S  
Makkct House, Andrott 

(By Advocate Miii Gangesh) 

Versus 

Ihe Administiator 
Adniinistiation of the Union Terntory 
of Lakshadweep, Kavaratti —682 555 

2. 	.P,epriiieii!.df'Ahima 1  Husbandry 
Union] enitoiy of Lakshadweep, Kavarathi 
Represented by its I)irector - 682 555 

S 	 S 

3 	Ir6'spf nohayats 
be&rient bf Pncha'yats 
AdtnistI- titn' of the Union Terntory 
of Lakshadwcep 
Kavatathi —682 555 

4 	Tt1lage (Dweep) Panchayat 
Andrott Island tepresented by its 
E xecutivc Officer - 682 554 

(By Advocate Mi S Radhaki s h n a n ) 

35 	OA35/2OI 	5' 

I 	I 

MKke'1  

Ma'4nRakkái'a' Wous6 Agatti 
S 	 (i 5  

S 	 ' S 

. 

Applicants 

Respondents 



• 	 .••. 	 ••• .- 	
• 

3 	'1 PAhrnad 	1 

S/d.M..;Yousuf 
Thekkputhiya Veedu, Agatti 

K.Homzak .P 	oya 
S/o.Aboobacker 
Kamalinalmiyoda Puthiya 111am House, Agatti. 

K.Showkathali 	S 

S/o.Sydubukhari 
KOndinbda 1-10se, Aga.tti 

I.ShàrafudUeën 
S/o.Ume Ella 
I3eey4kywycda House, Agatti 

7.V.K.Mohà.mi'ned Mükthàr 
S/o.Abdulla Koya 
'ada k k Ku nni hamel House, Agatti 

8. 	Abdul Rahirnn, 
S/o..JD:iddeqie 
1l1a 1-louse, Agafli 	 Applicants 

(By Advocafe I4i1 B Gangesh) 

Veisus • 	• 	•: 

;fhe:Adit.ator 
Admnistrati:ñ bf the Union Territory 
çit' Lakshadweë, Kavaratti - 682 555 

I5éatineit f Animal Husbandry 
nionJeriitóry ol Lakshadweep, Kavarathi 

Reprcscntcd y its I)iicctor —682 555 

3 	D;recio Pnchayats 
1)paitinqt of Panchayats 
Adrninistitipn1  01 the Upion Territory 
ofLakshdvep 
Kvai'atti -682 55 

4. 	\'l1ae (I)' 	Panchyat 
Agatti Isla 	erese'ntd by its 
Executive OfféØr - 682 553 	 Respondents 



:.i 

62.. 

Advocate' Mi S Rdhakiisnan) 

OANo 35412d13 I  

Suharabj, D/o Tharg Kqya 
KakkartaI House, 

(By 

36. 

(By 

2 

3, 

(By 

'I he Administrator, 
Administration oIthe Urion Territory 
of Lakshadvep,Kavarathi - 682 555. 

he 	ector (Services) 
idminist1'ati6ftofthè Union Territory 
o1 Laksh'ad.weep (Secretariat), 
Kavatatti - 682555 

Department QI Agi iculture 
UniOn reiitoi of Lakshadweep, 
Kavafathi 682 555 
Reprok 	iS Dire6ior. 

Advocate Mi S Radhakrishnan) 

Respondents 

37. 

2 

(By 

OA 35512O13 

'thkby' 
"i/o Shaikoya 
Kakkanal house, Andiott 

'At'iikiv 
1/oAsinar 	I 

'unm"ad IrIue, 7ndrott .  

Advoate i lçB Cangesh) 

Versus 

I he Adminisu a'tor 
Adminisu ation p1 the Union Territory 
ol Lalk ~h adwe '&Oi Kavatatti —682 555 

III 	I 	' 

Applicants 



• 	 H, 
2. 	Director of Panchayats; 

Department b'Panhayts 
Adniinitration of the Union Terntory 
of Lakshadweep 	I  
Kaviatti - 682 555 

3 	Dii ector of Poit, Shippirg & Aviation 
Uruon reri itory of Lakshadweep, Kavarathi-682 555 

4. 	Village (Dwcep) Panchayat 
Ardrott Island represented by its 
Executive Officer -.682 554 Respondents 

(By Ad.'.o.cate: Mr.S. Radhakrishnan) 

38. 0A356/2() 1 

 l-ajaornrnabi 
I)/o.Koya Ki1ave .M 
ThithiapdaHou, Kalpeni 

 MK:C.heriyØya I 
S/.QhamidKoya Haji 
M.a'bnikkakäda Hose, Kalpeni 

(By Advocate: MrK;BGangesh) 

Versus 

1. The Administrator 
Adi,ssra 	Qf the Union Territory 
pLaksFa4weep, Kvratti - 682 555 

2 Jiior ofrihayat 
pâtint dfPanchayats 

of the Union Territory 

kaaitti - 62555 

 VifFe(Iw) Ppchayat 
Kalen'i Island i;epreseted by its 
Executive Offiqer- 682552 

(By A46cae Mi 	adhkrishnan) 

39 357I2OJ 3 

A 	Abdu Sl 1  
sib Chci  iyalcoya 

...... 

Applicants 

Respondents 



r 

Aiikakda -1&sé, Ka!pni 

2 

L 	( 

3 	P 'Saker 1-luss9in 
S/a Mohammed Koya 
Peechiyath Hose, Kalpeni 

4. 	Abdul .Lathf;H. 
S/o.Paiiath Kurhi Koya 
Nenempappad House,: Kalpeni 

5 	Auakoya 
S/a Kasmi Xpya 
Kunhipuva1cj House, Kalpeni 

6 	Abdul Naser 
Sb Muthu Koya 
Mahnikakada 1-iouse, Kalpeni 

7. 	M.K K:ha1e:. 
S/a .I-1arnaKo:'á 
Maim ikakaçla House, Kaipeni 

8 	Mohammcd Naser 
/o Mphamned Koya 

PeechiyatH Fiouse, Kalpeni 

]I L .t' 
9. 	eiahmi 

M01 e1 House K1peni 

10 	CheriyaKoya 
So Ahmed 
Ned iyarn I louse, Kalpeni 

1! 	Moimmed'Koya 
So Kunhi Koy 
Chcyapuiakqd -touse, Kaipeni 

12 	Abiçkei 

So$ii Lild 
' 

1aka1'iiaa t  I3use, Kaipeni 

3 	kasirii koya 
o Kunhi Koya 

tv1atbiikadan11a1 1-louse? Kalpeni 

. 



i s 
lI 

65 
'I. 	

JIi 

r 

14 	u11!4th 
il sl. •iI 	J 	7 	

- 

• 	 f.use, Kalpeni 

	

Ii 	
is 	

S 

15 	Abçlutllakeern 
Sb Chei iya Koya 
Me1chedarn I-louse, Kapeni 

16 	Hajirommabi 
[)Io Kasmi Koy 
Akkara 1-louse, Kalpeni 

17 	Huthairath 
DIo Ai a Abbas 

kalar Hoe, Kalpeni 

18 	Rasheed 	I  
Sb Koyarnrrla 
Manjiyenam House, Kalpeni 

19 	Abdu1Gafoo 
Sb Kasmi Koya 

ada Kpui atha'illar 1-louse, Kalpeni 

20 MZIo'a 
S/ô ? oOkoy 

1tdai+i 1-1&use, Kalpeni 

21 	TSaflya 
DIb Moosa K'C a .  

PCithiyapura House, Kalpeni 	 Applicants 

(By Advocate Mr K E3 Gangesh) 

I 	 Veisus 

rh Adniinistiatoi 

	

ij. 
	of the)nion Territory 

kb4dweep, Kavarathi - 682 555 

ii 	
1JL 	

IIi 

2 	baUtrhrt of'Agiicu!ture 
Urtibn jTerrto' of Lakshadweep, Kavarathi 
•içp:r.$ 	it. Director 

3 	Directoi of Panchayats '  
I)epartment ? Panchayats 
Admistiation oIthe Un ni 	 ion Territory 
of I akshadweep, Kavratti 



- 	 -- -- - - 

1001- 

	

: 06
S  

4. 	Village (Diep Panchd'at its 

Respondents Keut1ve Officer 	I 

(By 

	

40 	0A358/2013 

Abdul Latheef 
Keela Villattôrn, ArnI2i Island 
Lakshadweep. 

(By Ms.Shahna Karth:ikeyan): 

versuS 

\LiJl  age .(Dwëep) Pane yath 
Amni Island 
Representedby the Chair Person 
Pin 682 552 

Scieary 
Department of Panchayath, Kavarathi 

1:)CÔ. 	I 

rnplPyiner.t. and Traini rig 
Jnih.'I'erritoij/ Of Lakshadweep 

Ka'arathi, 

(By Advocate Mr S Radhakiishnan for R 2&3) 

	

41 	39I2013 

Muthutoya' 	I 

Mampuram Hous 
Amini is.iar1d;Lak1had Weep 

(By Advocate Ms Shahna Karthikeyan) 

Vius 

	

I. 	YUg(Dwep) Panchayath 
Amni Island 
Rresenteci by the Chair Person 
Pin -682 552 

A 

	

2 	Sctethiy 
Fa tprtmerit of nchayath 

Kavaräthi —682 555 

Applicant 

Respondents 

Applicant 



- 

(07 

- i 
'1 

3 ..-' 

UoiTeri ity of Laksliadweep 
(váathi- 68Z.'555  

(By Advocate: Mr.S Radhakrishnan for R 2&3) 

42. oA362/2013;. 

Rabeehathulla ftP., aged 35 years, 
Sb. Mohammed Koya T.N., 
Labourer, Kiltan, Residing at Vali'apura House, 
Kiltan Island. 

(By Ad'oct: Sri P.V. Mohapan) 

Versus 
'fh Administraor, 
UT of' Laksliad'veep, 
Kavaratti-682 555, 
Elecriçal 1)ivision, Kavarathy. 

.I)ireçtor of.Pançhayat, 
[) 	l.epaitmen of Panchayat, 
Adriiistialion QI UT of Lakshadweep, 
Ki'àLti -62555. 

. 	TejcitiePffiCer, 
'Vflie 	vce3 Panchayt, Kiltan-682 557. 

(By Advocate SiiS Radhaki ishnan) 

43. OA:363/2013 

Yaser Aràfath 	aged 28 years, 
SIo.-E.:SedikQyaiia.boyrr, Animal 
Husbandry Jnit,tan, Residing at Moulana Veed, 
Edayak'1, 1 Kjltafl tsland 

(By AdtiiP 	10hanan) 

V . .: Versus 
v 1I  

ihe AdminiUator,c 
UTof Lakshd Weep, 
Kvarati-68 55 5. 

2. 	DireçtprQlPaflChayat, 

Respondents 

Applicant 

Respondents 

Applicant 



. 

Depdrtrnent ?1'  Panchayat, 
Acirnin istratrnn df UT Lakshadweep, 
Kavratti - 68 55 

•... 

3 	Ihe Veteiinai Assistn'Surgeon, 
Office of the Vterinay Assistant Surgeon, 
(Ammal Husbandry Unit), 
Kiltan Island, Lkshadwep-682 557 

4 	1 h Chairperson, Vilig Dweep Panchayat, 
iKiltan - 682 557 	 Respondents 

[By Advocate Sri S Radhakrishnan (R1-3)] 

44 OA 364/2013 

Abdul Qubish, Sb Sainul Abid P , aged 27 years, 
Malikakal,.Ki ltan,1T. of L $hadweep, working as 
Casual Laboutet, (Live Stpck Inspectors Trained Labour), 
Animal Hushandi y Department, U T of Lakshadweep, 
Kavarathi 	 Applicant 

(By Adv6cat9 Mis Daisy I Daniel) 

Versus 

I  

Uruoj Teir'itoiy of Lakhadweep, 
Kiarathi-682 555 	I  

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan —682 557 

3 	buectçi of L\nlrnal Huandry, 
ut of hakshadweép, aavarathi —682 555 

4 	irctor of 	chàathepament of Panchayath, 
Kvarathi r-.682 55 	 Respondents 

[By Advcatc Sri S ahaishnan (Ri, 3 & 4)] 

45 	OA.No 36642013 

Mohammed Kasur 
Sib Sa eed 

.nnipo:ra liOte. 

Andiott.. 

2 	McShathrned I lusain K C 



3. 

(By 

Versus 

The Administrator, 
Adrninistiatipn of the Union Terntory 
of La s.hadweep Kävai'àthi - 682 555. 

The [)irector oiPanchaats 
Department oiPancha'ats 
administration of the Union Terntory 
QI 1akshadwcep, Kavaiatti - 682 555 

I a1çhadwcp [)evcloprnent Corporation Ltd, 
Poi'i Contrdl iTower, Andrott - 682 554 
Ipe 	its ffoër in charge. 

Directorate of Art & Culture 
AdiTiiñisti:al.in f the Union Territory 
of' Lakhadv 	Kavaratti - 682 555. 
Reprësnt'ed 	is Director. 

I)iicctcr of Aj iculture 
Iepartment, of' \gi icuture 

mrntrto1'o1 the tJnion Territory 
cLakshadwep, Iavitti —682 555 

chayat 
Androt Island icpieentd by its 

itie Øificer'— 682 554. 

AdlvoáàtëMr. S. ad! krishnan) 

0A368do1.3H., 

éars, Sb. Pookunni A., 

?uthiy Cl?tttapOkada I louse, Andrott 

i1i Ma,4d I yars, S/o. Sheikoya Thangal, 
Kandt H9'u,Adi ott 

2 

3. 

ru 

5 

6. 

(By 

46. 

 

 

Applicants 

Respondents 



• 	 -S.  

-. 	-10 

S4ed Mo iiiiedShihbudheen Thangal, aged 28 years, 

Sb  komF ri4, ttáiideth House, Andrott 
di 	 I 

23 years, 

Sb 	Jikoya 'i  hdaia1,I  Iandeth House, Andrott 

MoharPmed Salirn, aged 44 years, S/o. Kidave A, 
Panchanal I louse, Andrott 

i(hair, aged 32 years, Stb. Muthu, 
Puleenakeel Flouse j  Kavaratti. 

Abdulbari, aged 34 years, Sb. Hamza Koy, 
Mona.k,kal -House, A.rni. 

Saied Koa agd 44 árs, Sb. Pookoya, 
Meelacheri House, Arnini 	 Applicants 

(By Ad6ca1e Sri K 13 Gngsh) 

Versus 
---------- - 

The .Admin-istratQl:,.. 	- 
Administi ation of the Union Territory of Lakshadweep, 
Kartti-682555. -- 

2 	D1iiectoi 1Parichayats 
1epamcnt o! anchaats, 
Adinipt1ätion of the Union Territory of Lakshadweep, 

v4atti-62555 
i 	7 

3 	I)eartnen o1Agiicultire, Union Territory of Lakshadweep, 
Kavarthi, Iepresented by its Director - 682 555 

4. 	Vi-lJage (I)e) Pa.nchayat, Andrott Island, 
rpresited b.yit.s1Fxeëutive Officer - 682 554. 

5 	Village (Dweep 
tti Island

Pnchayat,  
Kavaia, repre 1s'ented by its 
Executive Officer - 682 555 

6 	Yillge (Dweep i anchayat, 
ipii1arid, ireseqted by its 

)fr 	 Respondents 

(By Ad'ocate Sri S Radhakirishnan) 

47 0A369/2013'1 

3. 

ri 

5 

VA 



. 71 

1 Sayed Mohaed, Su1fekei, aged 42 yarsS/o 	mm 
Vallyapurd 11oüe Aditt 

2. \1oiiamrnd 	a 	,agedM years, Sayed Ismail, 
Kerakkada House, Andrott 

3 Mçhamrned Ilussain, aged 48 years, S/o. Nalla Koya, 
Pa!hpputa 1[bLise, AndroTh 

4 Kunhiseethi1oya, aged 51 years, Sb 	Muneer, 
Puthiyath 1-I4use. Andrott 

5 Cheriyakoya, aged 32 years, Sb 	Nallakoya, 
Perumpally House Andrott 

6 Noorul Arneen, aged 36 years, S/o. Shaikoya, 
Pandath Puthjya Pura House, Andrott 

 FIàhizakoya, agd 52 years, Sb. Ko.ya K.idave, 
Chekkarakkad House, Andrott 

 MdhaiimedKasrn,aged 37 years, Sbo. Ahammed, 
Aynada Chetta Hose, Andrott 

9 u1airna, aed 	3 yars,  Sb 	Nalla Koya, 
narrrpada Hoe, Andrott 

1 0 Mojthnid Husain, .ged 30 years, S/o. Pookoya, 
Pattakal Katt House, Andrott 

11 Mohammed hIasIrn  A, aged 39 years, S/o. Yousuf, 
Ammelarn I1oise, Andrott 

12 	Pookova, agd 45 years,Sbo Sayed Koya, 
KunnLl I louse, Andrott 

13 	3ahee, aged 4j year, /o&  Koyamma A, 
anddrth 1-Ios, Andott 

14 	Ihãnne Sha, aged ? years, Sb Thang Koya, 
Kehery 'I Itiatam, Pokkada House, Andrott 

Koyamma Koya, 

Sb. Kunhiseethi Koya, 



.' 

71 

1 7 	Soudabi K C P , aged 29 years, D/o Attakoya, 
Kudambattu, hei lyapura House, Andrott 

it 

18 	Mohanrned Kasirn, age443 years, Sb Sayed Mohammed, 
Pappet I-louse, Andrott 

19. Kareern, aged 28 years, S/0. Koyammakoya, 
Aliyathara House, Andrott' 	 Applicants 

(By Advocate Sri l. BGangeh) 

Versus 

1. 	The Admiriitrator, 
Administration 	the 1nion ferritory of Lakshadweep, 
Kaarätti-682555; 

2 	Directoi of Panhayats, 
I)epartrnent of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 82 555 

3. 1 	\(illage (Dweep) Papchayat, Andrott Island, 
reprsente1 by its E>eèutive Officer— 682 554 	Respondents 

(By Advocat: Sri . fladhakrishnan) 

48 OA 37042 Oi IL ,I I  

1 	Aboobackei, aSed 35 years, S/o. Ukkas, 
Kunhibiyoda l-1ouse, Kavaratti 

2. Musthafa, ad1 36 year, S/o. Hamzath, 
l,J 11 ikanapui J1ouse, KavarattiOF  

3 	arôd14gL 37 yeas Sb Koyamma, 
Chçiyath4a 	Kavaratti 

4 	SSharneen4 ed 30 years, Dbo Khamar Khan, 

5 	Ayshabi, aged 36 years, D/o Hamzath, 
Keelakochapur. HOus, Kavaratti 

6. 	Shaieim, ag1d 	Dbo. lbnu Maja, 
Valiyali Hous, Kavaratti 

7 	Mo11flat, ãd36 ears, bi0 Hamzath, 
F3adai FIpue, (avaratti 

. 



Applicants 

Administratioft:bf the Union Territoty of Lakshadweep, 
Kavaratti-62.555. 

2 	1)11cc to! ci Panc'hayatsl.  
Dcpai tmcnt ci Panchayats, 
Administiation of the Union Ierritoiy of Lakshadweep, 
Kavaiatti - 682555 

3 	1)iicctoi ate of Medical and Health Services, 
Union' .T err'itot y of Lakshadweep, Kavai athi, 
Repicscntcd by its [)irectoi —682 555 

4. 	Village (D'weep)Panchayat, 
KavaiaW Island icpiesented by its 
Executive Ofiièi - 682 555. 

Village (Dwecp) Panchayat, 
Androti. 1slajd, rcpicscnted by its 
Ixccutiye Ol'flcer - 682 554. 

(By AdvOct: Sri . Radhakrishnan) 

49. 0A371/2013 
ij  

P: Naseer, aged 35 eas, S/o Kunhikuhi, 
Pallicham 1- louse, Kavaratti.  

1 1 .1. Naseer, igc.d 32 years, Sb 1-iarnzath,.- 
Puthiya 111am, Ka.v'aratti. 

l. RmI-a l3cgim, agi34 years, 1)/c Kunhi 
ioovumeda I louse, Kavaratti. 

p.\' Ahobacker, agc36 years, S/c Muthu 
Pthhiyi Veedu Kaaràti. 

Koya, 

Koya, 

Respondents 



k4 

5 
	

Shabna 13 ceg.um, age 4 years, DIo All, 

1 hckk \4Lla 111am, kaaiatti 

6 
	

Sulaikahi aged 43 y cais, b/o Kojan, 
Puthiya 111am, Kavai atti 

7 
	

Abdul Razak, aged 28 years, S/o Mullakoya, 
Sarahiyoda 1-luse, K.a'aratti. 

(By Advocac: Sri K.B. iangesfl) 

Versus 

1 . 

 

The Adminitrator,.. 
AdminitiatiOn.Qf the 
Union '1'cri'i.t.oi' of Lalçshadweep, Kavaratti. 

2 	Dcpai tnicnt of, Animal I lusbandiv, 
U iii on I erritoi:y. of Lak.shadweep, Kavaratti 
il?l'eS3t1. by its Director. 

Di rector of Pahayats, 
Deprtment of Panehayats, 
Adniiistration of the 
U mon lerritory of Lakshadweep, 
K.avaratli, 

V 1l, 	( 1c.p)1PnchaYat, 
kavaiatti kland icpiecnted by its 
1&c.ht.iV OMitei'. 

(By Advocate S i S. Radhakiishnan) 

50. 	().ANo.372/W,113 

iima1udhccn S/o. Abdulla U C 
M udakk iybd.a1'lu: 
Kadaniat. 

(By A bcatMr i.1 Gaiesh) 

Vcius 

1 	1 he Administiatoi, 
Admimti aUon 	the Union 1 ciritory 
of 	 Kavathi - 682.555.. 

2. 	'I'heDircpi'.KScrv ices). 
Adminiti alion of the Union Tei ritoly 

Applicants 

Respondents 

Applicant 



7S 

of Lakshadwep (Secretariat), 
Kavaratti 682 55. 

3. 	Department of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

Respondents 

51. OA 373/20113 

Abdul Saleem, aged 32 years, S/o Nal!akoya, 
Ummerthakkada House, Andrott. 

M.M. MohammedJqbal, aged 37 years, 
S/o Migdad, Meelad Ma.nzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

2. 	I)irector of Pan'chayat.s, 
Department of Panchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

[)epartment of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Envi -oriment Warden, 
Department of Environment & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth Island rpresei1ted by its 
Fxecuthre OTh r6g2 554. 	 Respondents 

(By Advocate: Sri S. Rahakrishnan) 
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52. O.A No. 380I2O.13 

Nasar P. Muharnmed Nasar 
Sb. Nallakoya, 
Puthiyath 1-louse, Androth Island 
Union Territory of Lakshadweep - 682 551. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

V ersu S 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The I)irector (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

DirectOr of ianh.ayats 
Union Territory of Lakshadweep 
Kavaratti Island 682 555. 

The Director 
Agricultural Department 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of the Plant Piotection Officer 
Androth, Union Territ:oiy of 
Lakshadweep - 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. 	OA 381./2013 

I. 	B. Saidali, S/0 late Mohammed Koya 
Palliyachetta, 13a.ndayam House, 
Agatti Island., Union Territory of Lakshadweep. 

K. Muhammed Ràfeek, aged 42 years, 
S/o late Muthu.koya, Kattampalli Poornada, 
Kalkkandiyoda Hous., Agatti Island, 
Union T.rritry of 1ikshadweep. 

K.G. Jarnaluddin, Aged 40 years, 
S/o late Urnmr., Mariyathoda Kandawargothi House, 
Agatti Islaiid, Union 'Thrritory of Lakshadweep. 



. 	 . 	 7.7 

4. 	T.K. Saroimnabl, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thekkelapura House, Agatti Island, 
Union Territory of La.kshadweep. 	. 	 Applicants 

(By Advocate: Sri N. Anilkumar) 

Versus 

The Adminitratoi', 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
I)epartment of Pa:nchayat, Kavaratti, 
Union 'l'erritory of' Lakshadweep. 

The Executiv Officr/Speçia1 Officer, 
Village (Dweep) Panchyat, Agatti Island 
Union Territny of Lakshadweep. 

The I)eputy Collector/ASO, Agatti Island, 
Union Territory of La.kshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

	

Union lerritory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R. 1 ,3 to 7)) 

54. 0A384/2013 

Ishaque AC., aged .35, Sb. Junis T., 
Bus Helper, District Panchayat, Kiltan, 
Residing at Aralckala Chetta HoUse, 
Kiltan Island, UT of Lakshadweep. 

Abdul Rasak K.C., aged 37, 
Sb. Kasmikoya PP., Bus Driver,. 
I)istrict Pa.nchayat, Kiltan, 
Residing at Kattichetta House, 
Kiltan Island, UT of Lakshadweep. 



- - 
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. 

3. 	Noorulla S.M.;, aged 39, Sb. Late P.S. Kunhirnon, 
Bus C1eaner,istrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of I.akshdweep. 

(By Advocate: Sri P.V. Mhanan) 

Versus 
1 . 	The Administrator, 

UT of Lak.shadweep, 
Kavaratti-682 555. 

Director of Panchayat, 	 - 
Department of Panchayat,, 
Administration of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
I)istrict Panchayt, Kavaratti - 682 555. 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386I203 

App! icants 

Respondents 

Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini 1sland:,Union Territory of Lakshadweep, Pin —682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Arnini Island, Union Territory ofLakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Amanulla A.M., aged 33 years, Sb. Kuiju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P., aged 35 years,Sbo. A!i'rnohamrned, Aliyachetta, 
Amini Is!and,tJriion Territory of Lakshadweep, Pin —682 55. 

Jafeerullai..C., age'd 25 years, Sb. Kidavè Nduvatta Chetta, 
Arnini Island, Utiofi Territory of Lakshadwee, Pin - 682 552. 
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Abdul Sa1an 	., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Ainirii Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Noorul Hassa KIC, aged 38 years, Sb. Abusala Kochu Kannada, 
Kailakakkat, Aiiiini Is1nd, Union Territory of Lakshadweep, 
Pin-682 552. 

Jalal B.M., aged 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Najeeb A., aged 31, 5/0. Kidavu T.C., 
Ayeshera, Ainini I1and, Union Territory of 
Lakshadwep,Pin - 682 552. 

Nafeesath U. aged 35 years, D/o. Eassa Kottappura, 
UnnalTi, Amini Islan1, Union Territory of Lakshadweep, 
Pin —682 552. 	 Applicants. 

(By Advocate: Sri ShiPaz Bhava V.S.) 

Versus 

. 

	

	The Union territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The I)irector of Pandhayths, 
Department of Panhayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682. 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (1)weep) Panchayath, Amini Island, 
Union Territory of La.kshadweçp, Pin - 682 555, 
Represented y its Executive Officer. 	 Respondents 

(By Advocate: Sri S:. Radha.krishnan) 

56. OA .388/2013 

P,P. Amanull.a, aged 38 years, Sb. Sayed 
Mohammed P.K., Puthiya Pandaram, Kiltan. 

Mubaraka Banu, aged 27 years, D/o. Ibrahim, 
C. Lavanakkäl House, Andrott. 



3. 	K.. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel House, Arnini. 	 Applicants 

(By Advocate: Sri K.B. (iangesh) 

Versus 

The Administitor, 
Admini stratiori of the Union Territory of Lkshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant SettIment Officer, 
Amini Island - 682 554. 

Village (I)wep) Parichayat, 
Kiltan Island, represented by its Executive Officer-682 552. 

Village (Dweep) Panchayat, 
Andrott Island., represented by its Executive Officer-682 553. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. OA 390/2013 

C.N. Abduliakeefri., aged 38 years, Sb. Kôya, 
Cheriyannallal House,. Kalpeni. 

K.I. Cheriyalcoya K.C., aged 48 years, Sb. Pookoya, 
Karupathaillam I-louse, Kalpeni. 

K.K.SadiqueAli, aged 44 years, Sb. Mohammed C.P., 
Konhankakkàda I-Iouse,Kalpeni. 

11 

C.N. I-labusäbi, aged 50 years, Dbo. Attakya, 
Cheriyan1tã.1 I-lo, Ka1pni. 

1-lameedabi, aged 41 years, Dbo. Rmalan, 

. 



• 	- 	Pakkath Flouse, Kalpeni. 

6. 	A.T. Sheemabi, 42 years, D/o. Hamzakoya, 
Athanam Thottarn House, Kalpeni. 

7 	A K Muthubi, aged 53 yedis, D/o Cheriyakoya, 
Ali.kakkada HOuse,  Kalpeni. 

K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandamkalam 1-louse, Kalpeni. 

Bambathi, aged 43 years, DIo. Ahammed P., 
Chathichiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam HouseKaipeni. 

Naseema M.P., agei 33 years, Dbo. Mohammed K.P., 
Mayamkakkaputa 1-louse, Kalpeni. 

Hurnairath P, aged 42 years, DIo. Sayed, 
Poodiyath 1-louse, 'Kalpeni. 

13, 	C.O. I3alkees, aged 53 years, DIo. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhmed M., 
Beerandhoda Hou:se, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada. 1-lOuse, Kalpeni. 

M. Anwar,agéd 37 'ears, Sb. M.P. Khader, 
Mara! Flouse; Kalpeffi. 

M.P. Hajira, aged 36 years, Dbo. K.P. Mohammed, 
Mayarnkakkepura House, Kalpeni. 

C.G. Naseema Beegum, aged 36 years, Dbo. I-Iamzakoya M.K., 
Cheriyacharnan Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, S/O. Ahamed Kunji Koya, 
Kandamka!am House, Kalpeni. 

Thanga!Koya,aged 33 years, Sb. Chariyakoya E., 
Koliyala Hoi$e, Kav:ra.tti. 

Hussain Ali, aged 35 years, S(o. Na11ako'a, 
Chettipura House, Kavaratti. 



22 	Jalfet, aged 32 yeats, S/o. Hasan 1 P, 
Kaladi I-ous'Kavaratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninamel House, Kavaratti. 

Arnina, aged 42 years, D/o. Aboobacker, 
Theldapura F-louse, Kavaratti. 

Kadisha, aged 55 years, 1)bo. Aboobacker, 
Kunninamel House, Kavaratti. 

Rahmath, aged 38 years, Dbo. Mohammed P.V., 
Alachaoppada House, Kavaratti. 

Raziyabi, aged 33 years, D/o. Au, 
Kunnurnpu.rarn I-Icuse, Kavaratti. 

Shamshadbeegurn, aged 31 years, Dbo. Kuttiyamrned, 
Kunnam House, Kavaratti. 

Jarneela, aged 37 years, Dbo. Kunhikoya, 
Fathirna Manzil, Kavaratti, 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathai11am, Kavaratti. 

Nooru! Ameen, aged 33 years, Sb. Sayed Buhari, 
Palalam House, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
UrnbiyapuTa House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda HOuse, Kavaratti. 

Mohammedali T.P.•, aged 35 years, 
Sb. AboobaQker K.K., Thekkilapura House, Kavaratti. 

Sajid Kh.an, aged 39 years, Sb,. Sayed Koya, 
Edan ii am 1-loOse, Kavaratti. 

Jassin C., ag'd 33 yeats, Sb. Au K.P., 
Chonarn F-1ue Kavaratti. 

Mohammed Rafi, aged 37 years, Sb. Hamzath Haji A.P., 
Molokepura F-louse, Kavaratti. 



MoharniTled Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya Alikôrri, Amini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahirnan, 
Aynepura HOuse, Kavratti. 

Mushin, aged39 years, Sb. Nallakoya, 
Kuttithayapur. House, Kavaratti. 

AkbarT.P., aged 33 years, Sb. Kidave K., 
Tharamtnakeura House, Kavaratti. 

Faizel Hussain, aged 37 years, Sb. Shahul Hameed, 
Pal amkakkada House, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pal 1icham House, Kavaratti. 

Shihab, aged 35 years, Sb. Kunhimoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 yars, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., ged 30 years, Sb. Khader, Agam 1-louse, 

Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashim M.1., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, [)bo. Ukkas, 
Umbi.apura House, Kavaratti. 

C.P. Abdul Razak, aged 42 years, Sb. Mohammed, 
Charnathapra House, Kavaratti. 

K. Abdil Rasheedu, aged 42 years, Sb. 1-Iarnzath, 
KunhibiyodaIouse, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. Hameed, 
Chandipura House, Kavaratti. 

M.T.P. 1-labeeb Rahman, aged 43 years, Sb. Khalid, 
Melathiruvathapura House, Kavaratti. 



- 

Moominath, aged 37 years, D/o. Kidav, 
Neliyarnpura 1-louse, Kavaratti. 

1-lalima, aged.35 years, D/o. Koyamma, 
Tha1eekepuraHouse, Kavaratti. 

Sayed Abdu1;aheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
Uinrnarrnanodda I-louse, Kavaratti. 

Abdul Reheern, aged 30 years, Sb. Hamzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ulikanapura Mouse, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunriàmkalarn, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpura House, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilarn I-louse, Kavaratti. 

Mariyommabi, aged 36 years, Dbo. Mohathmed, 
Kanikulam House, Kavaratti. 

63, Mohammed Shafi, aged 33 years, Sb. Ahammed Haji, 
Pakichipura I-louse, Kavaratti. 

Mubeeha, aged 23 years, I)bo. Sayed Poo, 
Ne1iyaiipuraHouse, Kavaratti. 

Salma,aged 22 years, Dbo. Cheriyakoya, 
Vadakila pura House, Kavaratti. 

Muharñmed,aged 32 years, Sb. Attakoya, 
Vadki lapura, Kâvartti. 

Sairabanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal 1-louse, Arnini. 

Mohammed AU P.M., aged 27 years, Sb. Harnza, 
Puthiya Manzil, Aniini. 

Cheikoya,ged 41 years, Sb. Abdtd Khader, 
Pandaiam I louse, Amini 



Cheriyakoya ;M.C., aged 32 years, Sb. Harneed, 
Melachetaa I-Iouse,Kadmath 

Shafee:V.P., aged 39 years, Sb. Ismail, 
Vadakki 1 apua Hous, Kadmath. 

Fazeerali N.M., agd 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul Harneed, aged 21 years, Sb. Ibrahini, 
Melachefla House, Kadmath. 

Najrnudecn P.N., aged 28 years, 
S/ô. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada I-Ioiise,Androth. 

Muthubi A.K.,. aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

1-lajarommabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal House, Aidroth. 

Badarudheer Koya A.B., aged 38 years, Sb. P.S.J. Thangal,. 
A1iyathammda Bithathabiyyapurarn House, Andrôth. 

Asmabi, aged 8 years, Dbo, Koyainma A., 
Mayyampokkda I-louse, Androth. 

Shahnaz Beegum C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada I-louse, Androth. 

Fathirnath Suhara, aged 38 years, Dbo. Koyamma, 
t3appathiyoda House, Androth. 

Nusaiba A, aged 45 years, l)bo. YousafM.P., 
Achammada I-louse, Androth. 

Khaulath L., aged 38 years, D/o. Nallakoya T., 
Lavanàkkal I-Ioue, Androth. 

Baiha T.,  aged 37 years, [)/o. Pookunhikoya, 
Thailath 1-louse, Androth. 

85, Rahamth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada House, Androth. 



86. 	Naseera. . 1 Banu, M.K., aged 40 years, D/o. Kunhi Koya, 
Moo1aRd 1-Iduse,Androth. 

Kadeeshommabi L., aged 40 years, D/o. Seethi M., 
Lavanakkai House, Androth. 

zoI Sarornrñabi T;, aged 43 years, DIo. Aboobacker, 

Thacheiy.House, Androth. 

Mullapoo M.K:, aged 39 years, DIo. Koya, 
Maidandurakatt I-louse, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysurnrnabi T., aged 45 years, DIo. Muthukoya K.P., 

Thachery House, Androth. 

Habeebath A, aged 42 years, D/o. Muthukoya K.K., 
Ayina.mmada House, Androth. 

93, Muthubi P.M., aged 42 yeas, D/o. Yakoob, 
Puthammadam House, Androth. 

Rarnlath Beegurn, aged 42 years, DIo. Sherukunhi, 

Kunriel House, Androth. 

Hameedath M., aged 43 years, D/o. Siddiqu M.K., 
Makket House, Androth. 

Safiyäb M., age'd 39 years, D/o. Nallakoya M., 
Mathi.I1.ouse, Androth. 

Rahil M., aged 39 years, DIo. Nallakoya, 
Mathil House, Androth. 

Hussain P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Husai.K.a.ged 48 years, S/o.Seethikbya, 
Edayakkal I-louse, Androth. 

Sayeed1Y1Oharhmd Koya L., aged 54 years, Sb. Kader P., 

Lavan4aI House, Androth. 
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Hussain K., aged 50 years, S/o. Sayeed Bhkari T.M., 
Kunnashada House, Androth. 

Ismail, aged 40 years, Sb. Lava Burhikage Moosa, 
Kunnumange 1-louse, Androth. 

Subaidabi, aged 37 years, D/o. K.K. Sayedmohammed, 
Patliada I-louse, Androth. 

Pookunhi, aged 31 years, S/o. Saye Mohaimed, 
Keechelam House, Androth. 

M.P. Mohammed 1-lussain, aged 35 years, 
S/o. Kidave, Moodainpura House, Androth. 	 Applicants 

(By Advocate: Sri I.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Direcör, Department of Labour and Employment, 
Administrti9n of the Union Territory of Lakshadweep, 
Kavaràtti - 682 555. 

Depaitrnent of Education, Administration of the Union Territory 
oLakshadweep, Kavaratti, represented by its Director —682 555. 

Departthent of Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

[)epartnent of Worhen and Child Development, 
Administration of the Union Territory of Lakshadweep, 
Kavai ç ti, iepresented by its Director —682 555 

7 	Department of Fisheries, Adimnistration of the Union Territory of 
Lakshcidweep, Kavaratti, represented by its Director - 682 555 

8. 	Department of Animal Husbandry, Administration of the Union 
Territby of Lakshadweep, Kavaratti, 
represëntd by its Director-68255 5. 



. 

Lakshadweeo iKhadi and Village Industries Board, 
Kavarati, t 	nted by its Chairman - 682 555. 

Revenue SuDivisional Officer, Kavaratti Island - 682 555. 

Sub Div iorial Officer; Arnini Island - 682 554. 

12 	AssistantEngineer, LPWD Sub Division, Andrott Island-682 553 

13 	1 akshadv'eep Disti ict Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer— 682 555. 

Village (Dwep) Panchayat, Kalpeni island, represented by its 
Executive Officer 682 55 1. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Exccutive Officer - 682 554. 

Village Dwep) Panchayat, 
Kadariath Island, represented by its 
Executiye Officei - 682 553 

Village Dweep) Panchayat, 
Androth:island, reptesented by its 
Executive Officer -. 682 552. 

[By Advocate: Sri S. Radh'akrishnan (Rl-8 & 10-18)] 

58. OA 39212(U.3 

I. 	lIussaih, Sb AbOosala, 
Sararnappada (Konchukakada) House, 
Agahresntly working as Cleaner, 
RGS 1-l9spl6l, Agatti 

2 	Shukoor, s/b late Kidave, 
Pakrurnu'anoda I-louse, Agathi, 
Pre.sen1w:tking as Cleaner, 
RGS Hopital, Agatt:i. 

3. 	Latheef, IAaky 
Kalkancliroda l{ouse, Agathi, 
Presently wdrking as Cleaner, 
RGS• I-Ic spitj, Agatti. 

Respondents 



4. F-lameedath, DIo Koyassan; 
Aynepara HOuse, Agathi, 
Presently working as Cleaner, 
RGS 1-Iospit4,Agatti. 

5 Subaida, Di 	Mohamed, 
Kulalioda House, Agathi, 
Prësfitl.i :  wo'king as Cleaner, 
RGS HoSpita 	Agatti. 

6.. Hajara, Dio late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS I-lospital,Agatti. 

 Sheemabi, D/O late Shamsuddeen, 
Beepapada House, Agathi, 
Presently woking as Cleaner, 
RGS l-lospital,.Agatti. 

 Ahida, D/o Harneed, 
• Makkii:achoda House, Agathi, 

• Presently working as Cleaner, 
• RGS Hospital, Agatti. 

 Sulaikla, Did Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

• 	 10. Sulináh, S/ol-larnza, 
Kalaniihi.thiyoda House, Agathi, 
PieseMt)i working as Cleaner, 
RGT-16spital, Agatti. 

11 Maha'pi66d,,S/o Koyassan, 
Arnpeplly 1Iouse, Agathi, 
Presentl' wOking as Cleaner, 
RGS Hospithi, Agatti. 

12. Saifulla, S/n Abdurahirnan, 
Mariyathoda House, Agathi, 
Presentl'w&king as Cleaner, 
ROS Hopitl, Agatti. 

13 Abduirnan, Sb 	late Harnza, 
M1.iJ1a!n H'use, Agathi, 

as Dhobi, 
RGS Hqspital, Agatti 



I 
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14 	Abdulkader, 5/0 Ummer, 
BiytiYoc14i House, Agathi, 
Prélty vçking as Dhobi, 
RGS Hôspiah. Agatti. 

15. 	Abdulia, S/o.Khalid, 
Kandavar GQthi House, Agathi, 
Preserid.y. working as Cleaner, 
RGS Hospital, Agatti . 	 Applicants 

(By Advocate: Sri R: Ramadas) 

Versus 

1. 	The Adinistator, 
rritor' of Lakshadweep, 

Kavditt1 -682555 

2 	The Chairpei son, 
Villg(Dw&p) Panchayat, 
Agatti1sland. Union Territory of Lakshadweep 682553 

3. 	The MIdical Officer in charge, 
Cornriiiity F1ealth Centre, Agatti Island, 
Unr1.erritbry of Lakshadweep 682553 	 Respondents 

(By Advdae:ri S. Radhakrishnan (R1&3)) 

59 	OA191/2O13 

C. Mi1laloya aged 44 years, 
S/o.. Siiaj, Chekiieyarnrnakada House, 
KaàiItSkIIled Labourer, 
Officeofth& Assistant Engineer Electrical, 
.Eectricà1Süb Division, Kadamat. 

K.P. Jãlâ•1udleen, aged 41 years, 
S/o 1-Inëed M adkinachetta, Kattipura House, 
Skilled I abourer, 
O1fic oTthe- Assistant Engineer Electrical, 

Kadarnat. 

K P Bath, aged 31 years, S/o ate Nallakoya 

KUO House, Kadarnat, Skilled Labourer, 
Office of the, Assistant Engineer Electrical, 
Elctria1 SdI Division, Kadarnat. 

•B.M. A.adul1a, aged 42 years, So Hameed Melachetta, 0 



. 	 St 

B i riyoamade House, Kadamat, Ski! led Labourer, 
Offle oFthssistant 1ngineer Electrical, 
Electrical Su1 Division, Kadarnat. 

5. 	K.PKunhikoya, aged 41 years, Sb late Hassainar, 
Keelacherry House, Kadarnat, Skilled Labourer, 
Office of the Assistant Engineer, Electrical, 
Eletrical SubDivision, Kadarnat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

The Administrator, 
Un I outTerritory of Lakshadweep, 
Kavaratti -682555. 

The 1)1 rectorbf Panchayat, 
Department ôiPanchayat, 
Administrati•bnof Union Territory of. Lakshadweep, 
Kavaratti- 682 555. 

The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

The A'istantEngineer, Electrical, 
E!octjiêaI Sub Division, Kadamat-682 556. 

The .Chairuson, 
ViIi1.ge\Vdep Panchayat, .Kadarnat-682 556. 

(By AdvoceSri Radhakrishnan(Rl -4)) 

60. OA394/.2013 

1. 	U.P. Jamal.,S/o CO. Koyamma, aged 39 years 
working asSkilled Labourer, 
Animal Husbandty Unit, 
Union 'Iëripiy of Lakshadweep, Kalpeni-682 557 
and csidkigi ut Umprampappada House, 
Kd1ei Js1auiid-682 557. 

2 	1 P Mrnhikya, S/o late M K Harnzakoya, aged 43 years 
woi king as Slcdled Labourer, 
Animal Husbanduy Unit, 
Uni5fTeiritóiy of Lakshadweep, Kalpeni-682 557 
and residing at Thithiyapada House, 
Ka1erii Is1arid-682 557. 

3. 	M. H.yder, Sb late M.K. Yousef, aged 43 years 
workin.g is Casual Labourer, 



Animl I-1usdry Unit, 
Union Territ.ry of Lakhadweep, Kalpeni-682 557 
and residing at: Manchiyanarn House, 
Kalpehilslaiid-682 557. 

K.O.Mham •dIbuJaffer, S/o K.P. Sayed, aged 44 
years, oikirig as Casual Labourer, 
Anima!Husb:ändry Unit, 
Uni hi rit6y of Lakshadweep, Kalpeni-682 557 
and:restding.tKakatchiyoda House, 
KalpeniIsland-682 557. 

M.K. Naseer, S/o P.Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Anithal 1-lusbandry Unit, 
Union ThrritOry, of Lakshadweep, Ka!peni-682 557 
and residing uMalrnikakkada House, 
Kalpeni Islhd-682 557. 

M. Kaläm, SoM.C. Muthukoya, aged 34 years 
woking as Casual Labourer, 
Animal Husbhdry Unit, 
unIbh'.TeI- i-.i .t,6ry of Lakshadweep, Kalpeni-682 557 
aneidin tt Maral House, 
KaIpni Isla1d-682 557 

K.K 1'viohaijmed Rafeeque, S/o V.K. Kojankoya, aged 45 
yeaj'vvddng as Casual Labourer, 

Anima.l Hub.anclry Unit, 
Union TeHry of Lakshadweep, Kalpeni-682 557 
and'es.idint Kandamkalam House, 
Kalperi I tsl 	557. 

8 	M lunOya, S/o late M C Ahmedkunji, aged 47 years 
workin açasual Labourer, 
Aniiiial I-Iüsbandiy Unit, 
Union Tepitory of Lakshadweep, Kalpeni-682 557 
and.•res:mgitMaral House, Kalpeni Is!and-682 557. 

9. 	K.P.. Ab:clul Salan'i, S/o P. Assainar, aged 39 years 
working. is Càua1 Labourer, 
Animal I-iusbadry Unit, 
UniOn Territory of Lakshadweep, Kalpeni-682 557 
and residing at Kakathiyoda House, 
Kapeni1slarid-682 557. 

10 	P P Musthafa, S/o late Sayedmuharnrnedkoya, 
aged 4flreais, woiking as Casual Labourer, 
Amr'l -'usbandiy Unit, 

3 4 

I 



r U nion Territory of Lakshadweep, Kalpeni-682 557 
and resiçiing Pokkarappada House, 
Kaipeni tslarid-682 557. 

(By Advd: S'i 	Unnikrishnan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Applicants 

The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavaratti;-68:255.5 

The Chief Eecutive.Officer, District Panchayat, 
UnibiI ierritory of Lakshadweep, 
Kavaratti6S2555 

The Veterinary Assistant Surgeon, 
Village: Dvvëi Panchayat, 
Kalpeni-682 57 

(By Advocate: Sri S. .Radhakrishnan) 

61. 	OA 395I20.13 

Sainu1bjd,S/o YusUf, aged 40 years, 
Cheiiyrrna1la1a House, Kadamat, 

Panchayat, Kadamat. 

Ab1 Sibkbi', S/o Sayed Au, aged 41 years, 
U 1 ycliett House, Kadamat, 
Bus Dii\'er, District Panchayat, Kadamat. 

M. Khâlid, S/b Nadeér, aged 43 years, 
Madurakam House, Kadarnat, 
1-lelper, District Panchayat, Kadamat. 

Ayoohkhan, S/o Kunhikoya, aged 37 years, 
KeerthiM.ahal House, Kadarnat, 
I-Ie1 p9 Disti let Panchayat, Kadamat 

i 
(By Advf: Sri R. Sreeraj) 

Versus 

Respondents 

Applicants 



- 

2. 

Zfl4' 

I he Adipinistratoi 
"Vritdry of I akshadweep, 

Kav.ia68 	55 

I he Diiectoi of Panchayat, 
Depai tmen of Panchayat, 
AdrnistratiOri of Union Territory of Lakshadwecp, 

Kavaratti-68'2555 

3 
	

The Chief Executive Officer, District Panchayat, 
Kavaratti-6825 55. 	 Respondents 

El I 

(By Advocate: Sri S. Radhakrishnan) 

62. OA.40012013 

P P 'iiaj, aged 44 years, S/o M. Subair, 

Pand.ai. 	1-louse, Agatti Island, 

Union Tc .rnt)rY of Lakshadweep. 

NoushcI Aliaged 32 years, S/o U. Sabjan, 
Keela ; Sarama Pada House, Agatti Island, 

UniOn 1. err1try of Lakshadweep. 

M.!. Abdul.Na.ser, aged 28 years, S/o M. Abdul Rahirnan, 

Mela .O.m ;1:lous, Agatti Island, 
Union I cii itot y of Lakshadweep 

	

4 	1 P Khalid, aged 30 yeats, S/o Kidave 
Mela 111am IIouse, Agatti Island, 
Union 1 cii itoly of Lakshadweep 

	

5 	K C Abdul Shukoot, aged 38 yeais, S/o Kasmi, 

.Kariyamachett..House,.Agatti Island, 
Union 1'crtr' of Lakshadweep. 

	

6. 	M.P. Niâiddin, aged 27 years, S/o M. Abusala, 
MeIap,e,:zcuse, Agatti Island, 
Union I cii itot y of Lakshadweep 

(By AdvocateSn N Anilkumat) 

Vet sus 

	

1 	Ihe Adminisiatoi, 
Union'.Ye rritory of Lakshadweep, 
Kavarat0.-68255i' 

2. 	The Chairpson; 

Applicants 



Village (Dweep) Panchayat, 
Agatti Island, Union Terdto.y of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshaweep-682551 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief lxecutive Officer/Special Officer, 
\/illage (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Aatti island, Union. Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. 	OA.404/2013 	..:. 

Nadirsha NP., S/o Na•llakoya P.V., 
aged 31 years, Nenampappada (I-louse), Kalpeni Island. 
Union Territory of Lakshadweep; 
Working as Casual Labourer in the 
[)epartment of Science & Technology- Kalpeni Dweep. 

2. 	Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kal.peni Island. 
Union Territory of. Lakshaweep, 
Working as Casual Labourer in the 
Department of Science & Technlogy-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy 1 Daniel) 

V ers us 

The Adfninistrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

. The Director of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Applicants 



ov 

4. 	The Director, 
Department of Science & Technology 	s 

Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri ,3 & 4)) 

. 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 	- 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dwcep. 

(By Advocate: Mr. qrashious Kuriakoe, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

Applicant 

Respondents 

Applicant 



The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. 0A423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonarn House, Agatti. 

Ubaid V., aged 35 years, S/o-Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

Maviy.a U., aged48 years, S/o Ahamed, 
Uriyoda House, Agatti.. 

Umilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

	

• 7. 	Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged.39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 



1 0. 	Saromma M., aged 39 years, D/o Hamza, 
Mariyathoda House, Agatti. 

Ashraf A.K., aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., a'ged 33 years, S/o Hamza U., 
Roullammada I-louse, Agatti. 

13, 	Shafiabi F,P., aged 36 years, D/o I-lamza K., 
Puthiyapura 1-louse, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

i'he Administrator; 
Administration of the Union Territory of Lakshadweep, 
K av a ia t ii -682555. . 	. ....... 

2. 	Director of Panchayats, 
Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
K av a rat t i -682555. 

3, 	Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

4. 	Village (Dweep) Panchayat., 
Agatti Island represented by 
its Excecu -tive Officer682554. 

(By Advocate: Sri S. Radhakrishnan) 

67, 	OA 4441/2013 

Aboosalih, S/o Rasheéd.Koya, 
Padalapura, Kiltan Island. 
Union Territory of. Lakshadweep, Pin-682558. 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

'. 	Union Te'r'ritor' of Lakshadweep represented 
by.the Adrninisttator, 	.. 	 .. 	 . 	 . 

Kavaratti Island. Pin- 682555. 

. Respondents 

Applicant 



The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Jsland. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Of!cer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union 'Ferritoiy of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Ra.dhakrishnan (Ri, 2, 4& 5)) 

68. OA 453/2013 

I. 	1-lameed K., S/o Abdul Rahman, aged 36 years; 
Keelazillam I-I) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (1-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Work iig as Casual labourer in 
Lakshadweep Building  Development Board, Kiltan. 

1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (H) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building I)eveloprnent Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Suramhiyoda (1-I) Ki ltati Island, 
Union Territory of Lakshdweep. 
Workiig as Casual Labourer in 
Lakshadweep Building Development Board, 
Kiltan: 	 Applicants 
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(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

I 	The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kihan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director ot Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Sal math 
D/o. Sayed Koya 
Madapally 1-louse 
Cheilat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Adm i ntration of the Union Territory 
of Lakhadwep, Kavaratti - 682 555. 

The i)irector (Services) 
Administration 'of the Uhion Territory 
of I akshadweep (Secretariat), 
Kavaratti 682 555. 

Iepartment of Science and Technology1. 
Union Thritáry of Lakshadweep, 
KavaraThi - 682 555. 
Rcpi'esntcd by its Director. 	 Respondents 

(By Advocat. Mr. S. Radhakrishnan) 

70. OA 492/2013 



10t 

K. Bushra Begum, W/o Hakeem, 
Aged 27 year, Casual Labour, 
Office of theNeterinary Assistant Surgeon, 
Animal 1-lusbndry Unit, Amini. 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. 1-larinarayan) 

Versus. 

Union o[!ndia rep. By 
the Administrator, 
Union Territory of Uakshadweep, 
Kavaratti Island, Pin- 682555. 

The Dftector of Panchayat, 
Departent of Panchayat, 
Union Territory of, Lakshadweep, 
Kavartti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Anirpal 1-lusbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
Village (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocat: Sri S. Radhakrishnan (Rl-3)) 

71. OA 499/2013 

Rahmth Beegurn Keelakunn.ikkam, 
W/o. Mohammed B.K, 
Data Entry Operator (MGNREGA), 
Sub-Diisional Office, 
Kadamat island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkani House, 
Kadamat Island 
UnionTeiitory of Lakshadweep, PIN —682 556. 

2. 	Mohamlrhed Shafi Qraishi Malika, 
Sb. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing atMalika I-louse,. 
Kadamat Island, 



• 	.. 

102. 

Union 'l"erritory of Lakshadweep, PIN —682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

V rs us 

The Administrator, 
Union Territory of Lakshadweep, 
(Depäi.ment of Rural Development) 
Kavaratl i. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoyaK 
Casual Labour, Street Light Maintenance 
Village, Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel 1-louse 
Amini 1slncl, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: Mr.TCG Swamy) 

Versus 

The Ad?inistrator 

Union rritory of Lakshadweep 
Lakshdweep Administration 
Kavaiatti - 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Dire.ctora1e of Panchayats) 

. 



Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union Territory of Lakshadweep - 682 552 

The As;istant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Arnini island 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R 1 -3,5&6) 

73. 	O.A No. 509/2013 

I. 	Maleeha Beegum K.C. 
DIo. lndeen Kandilath 
Kaval Chetta I-louse, Androth. 

Shahida Beegum K. 
D/o. i-iarnzakoya 
Kandlath I-louse, Androth. 

Subaicla M. 
D/o. Kidave U.K 
Makket I-louse, Androth. 

Ayshri:Begurn P.V.K 
D/o. Yakoob P.K 
Puthiy,Fentamve1i Kad 
And roth; 

Rahmath Beegurn K• 
D/o. I-Iamzakoya P.P, 
Kunhali House, Androth. 

Thahira L. 
D/o. Seethi Nallal 
Lavanakal House 
Androth. 

SubaidaA. 
D/o. Sâyed Mohammed M. 

1• 



10.1+ 

Aliyathara 1-louse, Androth. 

8 
	Fathirnathu Suhurabi P.V.K 

DIo. Majeed P.V.K 
Pentan.iieliKad,AfldrOth. 

9 
	

Slyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath 1-louse, Androth. 

	

10. 	RaisaK. 
DI. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

	

II. 	1-laseena Beegurn C.P.1 
Dbo. Abdulla M.P 
Chemmachery Puthiya 111am House 
Androth. 

	

12 	1-1absai P:U.P 
D/o, Fàkarukdheen K. Cheriyadam 
U rnmat'hahiyapura I-louse, Androth. 

(By Advocate: Mr, K.B. Gangesh) 

Versus 

The Administrator, 
Admini.tration of the Union Territory 
ofLakhadweep, Kavarathi —682 555. 

	

2 	DuectQate of Industries 
Union 1Trritory of Lakshadweep 
Kavai'thi, represented by the 
Director of Industries - 682 555. 

	

3. 	CoirSupervisoX 
Coir Production Centre, Androth - 682 557 

(By Advocate: Mr. S. Radhakrishnan) 

74. OA 510/2013 

1-laseena@ Haseenabi Therakkal 
1 hei akki1 House, Kadamath 
Data By Operator 
\7iI1ag.weep Panchayath, Kadamath 

(By Advocate: Mr.R. Sreeraj) 

App! icants 

Respondents 

Applicant 



Versus 

1 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchyath 
Department of Panciayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat - 682 556 

The I)istrict Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamai. - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3,5&6) 

75. OA 557/2013 

K.V.Naseer 
Kodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
K i Itan 

K.P.[)awood 
Kilappura I-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti 682 555 

2. 	'[he [)irector of Panchayath 



Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

 The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan-682 558 

 The Chairperson 
Village (Dweep) Panchayath 
Kiltan - 682 558 

 The Principal 
Government Senior Secondary School 
Kiltan —.682 558 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

 SafiyathS 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

 P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

 M.P.Attakoya 
Cook, Government J.B.School 
1K a damath 
Rcsiding at Kaillyammakada 
Kadamai.h Island 

 K.K.Khalid 
Cook, Government J.B.School 

• Kadamath 
Residing at Biriyomrnada 
Kadamath Island 

 P.Amanulla 
Cook, Government J.B.School 
K adamath 
Residing at Kunnumpura 
Kadamath Island 

. 

Respondents 



Urnmer P,P.I 
Cook, Government J.B.Sclbôl 
Kadamath 
Residing at Alikothapura •1 

Kadamath Island 

1-Iidayathulla P .  
Cook, Government J.B.School 
Kadarnath 
Residing at Kadarnath Island 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.ScIoo! 
Kadamath 
Residing at Kadarnath IsIaid 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaha.rlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyomrnada 
Kadamath Island 

H. 	JaferP 
l)river, Jawaharlal Nehru Senior Secondary .School 
Kadamath 	. 
Residing at Pupathada 
Kadamath Island 

(By Advocate: Mr.P.V.Mohãnan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratli —682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshàdweep 
Kavaratti - 682 555 

The I-lead Master 

Applicants 



Government J B School 
Kadamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Scondary School 
Kadarnath - 682 556 

(By Advocate: Mr.S.Radhakrishnn) 

77. OA 567/201. 

HabeebuHa P.M 
Puthiya Malika House, Kadaniath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 

(By Advocate: Mr.P.V.Mohanan) 

Respondents 

App ii cant 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti 682 555 

Director of'Panchayath 	H 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavatatti —682555.• 

The Principal 
Government Jawaharlal Nhru Senior Secondary School 
K'adan-iath Island 682,556 	 Respondents 

(By Advocate: Mr. S .Radhakrishnan) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta House, Kadrnat. 

\Iahida 
Marikilarn House, Kvaratti. 

1-labusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi House, Kavaratti. 
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Muhammed Salih 
Aynepura House, Kavarafti. 

Fareeda Beegam 
Molokepura House, Kavartti. 

Saleem 
Pallichaiii 1-louse, Kavarâtti. 

Bamban 
Nambicharn 1-louse, Kavaratti. 

Sayed Abdullakoya 
Chendipura House, Kavaratti. 

Nafeesathbi 
Poodiyarn House, Kavaratti. 

Jamaliyath 
Thirinipura House, Kavatti. 

Fazeela Beegum 
Kannipura House, Kavarati. 

Ummer 
Thirin ikad 1-louse, Kavarätti. 

Firozkan 
Athnachamrnada House, Kavaratti, 

Jaffer 
Marikilam House, Kavaratti. 

Amanulla, 
Mela 111am House, Kavàratti. 

Sirajudheen 
Molokepura House, Kavaatti. 

Hiyasudheen 
Chamay athapura House,Kavaratti. 

Fathahudeen 
Kadapurathaba House, Kavaratti. 

Muneer 
Kuttipapepura 1-louse, Ka'aratti. 
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Ashik 
Puthiya Al ikom House, Kavaratti. 

22 
	

Muharnmed Musthafa, 
Achadapurakatt House, Andrbtt 

23 
	

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jamhar Hussain 
Beeranthoda House, Kavartti: 

Muhsin 
Beeranthoda House, Kavaratti. 

Rauf 
Chettipura House, Kavaratti. 

1-lazarath 
Chungam 1-louse, Kavaratti,. 

Khalid 
Thottathapura House, Kaváiatti 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Tri'itory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti 682 555 

Director of Animal Husbndry 
Department of Animal 1-lusbandry 
Administratiofl or Union Territory of Lakshadweep 
Kavarafli - 682 555 

Village (Dweep) Panchayath Kavaratti Island 
represented by its Executive Officer, 

Applicants 



P. 

Pin-682554 	 Respondents 

(By Advocate: Mr.S.Radhakrish) 

79. QA 582/2013 

Ras heed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

2. 	Srnt.Sulfabeegum 
Cook, G.H.S Kadmat 
Residing at Melachetta Haijirnak.idi 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshdweep 
lavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan Is1'nd 682 557 	 Respondents 

(By Advocate: Mr. S.Radhakrishnn) 

80. 0A601/2013 

Rasheed KoyaS.V, S/O.  Abdulla Koya P.S., 
Shaiknaveed (1-I), Kiltan Island P0., 
Union Territory oLakshadw'eep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sredhran) 

Versus 

Union 'l'erritory of Lakshadweep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

The Directorof Pan eha'ath Union Territory of Lakshadweep, 



Kavaratti Island, Pin - 682 555.. 

The Chairperson, Village (Qweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. 

The Executive Officr, Vilfage (Dweep) Pnchayath, 
Kiltan Island, Union Territory of Lakshadweep, Pin —682 558. 

The Library and Informatioh Assistant, Public Library, 
Kiltan Island, Union TerritoyofLakshadWeep, 

Pin - 682 558. 	 . 	 Respondents 

[By Advocate: Sri S. Radhakj'ishnan (RI, 2, 4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, S/o..Hamzath, 
Sara Manzil House, Agatti. 	:. 	 Applicant 

(By Advocate: Sri K.B. Gangesh 

Versus 

The Administrator,  
Administration of the Union Thrritory of Lakshadweep, 
Kavaratti-682 555. 

Director o[Panchayats, 	. 
Department of Panchayats, 
Admihi stration of Union Teritory of Lakshadweep, 
Kavaratti —682 555. 

Department of Education, Administration of the 
U ni on Territory of Lakshadweep, Kavaratti, 
represented by its DirectOi —682 555. 

Village (Dweep) Panchayat, 
Agatti Island, representd)by its Executive Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

82. 0A635/2013 

Fathahudheen K.P, aged 40 years, Sb. Sayed Muhammed Koya, 
Kattampal ii House, Agatti. 

Younis, aged 31 years, 'Sió': Abdulla, M'riyathodaHouse, 
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Agatti. 

3, 	K.M. Shahida, aged 4Qyea/O)Kasmi, Kuttiyam 
Mukriyoda House, Agatti. 

4. 	K.M. Amina, aged.46 years ,D/o. Abdul Rahman, 

Kuttiyam Mukriyoda House ; Aga,tti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus, 

The Administrator, 	'. 
Administration of the UnioñTerridry of Lakshadweep, 
Kavaratti-682 555. 

I)irector of Health Services, 
Directorate of Health ServiCe, 
Kavaratti— 682555. 

'3. 	Medical Officer,in'charge 
Community Health Centre, Agatti 682 553. 

Medical Officer in Charg, Rjiv;çandhi Speciality Hospital, 

Agatti —682 553.  

Village (Dweep) Panchayt, Agatti Island, represented by its 
lxecuti\'e Officer, 682 553. 	. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. OA 791/2013 

Fareeda Beeguh MI., Meppada 111am, 
Agatti Island. 	 , 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, H 

Department of Panchayt,. 
Administration of Union Territoi' of Lakshadweep, 
KavaraUi - 682 554. 



. 

Project Manager, Desiccate'çqconut Powder Unit, 
Lakshadweep 'Devel opment.Coiporation Ltd., 
Agatti, Kavaratti - 682 554. 

The Deputy Director (Adi+in.), Lkshadweep Development 
Corporation, Kavaratti - 682554.:, 

5, 	Village (Dweep) Panchaya..' 
Agatti Island, represented by.its Executive Officer, 
682 553. ' 	 Respondents 

(By Advocate: Sri S. Radhal'ishâ. 

84. 	OA 82212013 	 .. 	 . 

B.P. Navas, Aged 27, years, S/oKarni M.P., 
Va1iyapua House, Kilthan Island P.Q:;.. 
U.T. ol Lakshadweep. 

(By Advocate: Sri P.V. Mohanan).. 	;': 

Versus 

The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat ; ' 
Department of Panchayat, 
Administration of UT of La'kshadweep, 
Kavaratli - 682 555. 

The Principal,.Governmerit Higher Secondary School, 
Kilthan Island - 682 556....... 

85.. OA 880/2013  

MuihukoyaN.P 	. 
Nalakapura, Kiltan Island 
Union Territory of Lakshad660L682 558 

(By Advocate: Mr.Shabu Sreedh'aran) 

Versus.' 

I. 	Union Territory of Lakshadweep represent 
by the Administrator 	, 
Kavaratti Island - 682 

Applicant 

Respondents 

Applicant 
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2 Directoi of Panchayath 
Union Territory of Lakshádweep 
Kavaratti Island 

- 682 555 

3. The Senior AdministratVë Officer 
Education (District Panchayath) 
Union Territory of Lakshâdweep 
Kavaratti Island 	682 555 

4 The Principal 
Government 	Senior Secondary School 
District Panchayat, Ki!tanIIand 
Union Territory of Lakshadweep• 682 558 

(By Advocate: Mr.S.Radhakrishpaii) 

86. 0A8.98/2013 

1< C Abdu! Khader 
Kulikaraya Chetta Houi. 
Chetlat Island 
Union Fciiitory of Lakshadw'êj.- 682 554 

(By Advocate Mr.Shabu Sieedharan)r 

Versus• . 

Respondents 

Applicant 

Union Territory of Lakshd: 	represented 
by the Administrator 	Hfl-.I 
Kavarauj Island —682 55 

2. 	The Director of Panchayat') 
Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

The Senior Adminjstratvë Officer 
Education (District Panc.layath). 
Un ion Territory of Lakshad.weep 
Kavaratti Island - 682 55 •i'7 

The Principal 	. 
Government Senior Secondary School 
District Panchayat, Chetlt Island 
Union Territory of Lakshadweep 682 554 

...........' ' 	
P 

(By Advocate: Mi'. S.Radhakrishnan) 

Respondents 



87. OA 904/2013 

Kadeeja C.P 
Cheriyap urakad 
Kalpeni island 
	

Applicant 

(By Advocate: Mr.K.B.Ganges) 

Versus 

The Administrator 
Administration of theUnio1 Territory of Lakshadweep 
Kavaratti - 682 555 

Sub Divisional Officer 
Office of Sub Divisional Officer 1 

Kalpeni Island —682 554 

The Director (Rural development) 
Department of Rural Develprnent 
Administration of the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

88. OA 905/2013 

Respondents 

I. 	Abdul Khader C. 
Chekkiriyarnmada I-louse 
Agatti Island 

2. 	Buar Jamhar T.P 
Thekiapura House 	H 

Agani Island 	 I] 

(By Advocate: Mr. K.B.Gangesh) 

Versus 

The Administrator 	. 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayath 
Administration of the Uhidn Territory of Lakshadweep 
Kavaratti Island - 682 555 

Applicants 



Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep DeveIoprnt Corporation Limited 
Agatti, Kavaratti - 682555 

The Deputy Directdr (Adrnn) 
Lakshadweep Develohent Coporation 
Kavaratti —682 555 H 

Village (Dweep) PancFiath 
Agatti Island representd by its 
Executive Officer - 62 553 	 Respondents 

I 1 

(By Advocate: Mr.S.Radhakrishnan) 

89. OA 939/2013 

Safiyullah K.C. 
Kuttiyac.hada House 
Kalpeni Island 

SaifullaM.I 	H 	= 
Melaillarn House 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyammada House 
Kalpeni Island 

KidaveK.O 
Kakkachiyoda House 
Kalpeni 1-louse 	 Applicants 

(By Advocate: Mr.K.B.Oangsh) 

Versus 

The Administrator 
Administration of the union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayath 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Bui!dingDeve1opment Board 
Union Territory of Lakshadweep 
Kavaratti represented by Its Secretary - 682 555 



The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpen i Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

I. 	Mohammed Ashik 
Palliyat House 
Androth Island 

2 
	

Abdul Latheef 
Karakunnel I-louse 
Androth Island 

3 
	

Mohammed Ubaidulla 
Chodath House 
Androth Island 

4. 	Mohammed Fa.tha.hulla 	H, 
Karachetta 1-louse 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 6 55 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represente&by is Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 

Applicants 



Village (Dweep) Panchayath 
ndroth Island represented by its 

Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr. S .Radhakrishnan) 

91. OA 952/2013 

Abdul Salarn N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, K.alpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
I-lamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110001 

	

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti —682 555 

	

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 



4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan (R2-4) 

92. 	OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I . 	The Administrator 
Union Territory of Lakshadweep• 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S .Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnamkulam House 
Kaipeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyarnrnava House 
Kalpeni Island 
Union Territory of Lakshadweep 



	

S 
3. 	lareeda Beegum P.V 

	2l 

Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalpeni Island 
Union Territory of La]shadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavarãtti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanarn Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. Hariraj M.R) 

Versus 

	

1. 	The•IionofIndia 
Repnted by the Secretary to 
CoVétiment of India, 
Mihistry of Home Affairs 
New Delhi - 11 0 001. 



2l2. 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

lion' ble Mr.Justice A.K.Bashcer, Mernbe±ll 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engagd/di sengaged by Vii lage/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. The common grievance of' all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. 'l'herefore the common prayer in all these cases is for 

issue of' a direction to the respondents to regularize their services. In the case of a 

few others who ha7 bcn reti'cnchcd on comptetOfl ot me periou 01 euguge1u1u, 

the prayer is for issue direction to re-engage them. 
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The short question that arises for cqnideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

Vi 11 age/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage, basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break ofone or two days. 

In the other batch of cases in which the applicants have been 

engaged 	by the Administration 	in 	various departments 	under 	it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

con tent ion: - 

Secretary, State of Karnataka & Others Vs. Umadevi and Others - 
(2006) 4 SCC 1. 

State of Rojasihan Vs. Dawi La! - (2011) 2 3CC 429. 
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Salya Prakash and Others Vs. Stale of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R.N.Nanjundappa Vs. T. Thimmiah - (1972) 1 SCC 409. 

Jeernon YR. Vs. Stale of Kerala - 2012 (1) KHC 397. 

State of Kerala Vs. Valsamma - 2012 KLT294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347 354,366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in GA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997,   2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above GA for the last 9 years. Similarly the applicants, in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 
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has been gOing on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choicefor them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us'in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more butwithout 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - AIR 1967 SC 1071,' 

R.N.Nanjundappa -- (1972) 1 scc 409 & B.N.Nagarajan -- (1979) 4 SCC 

507 - as a one time measure. 
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10. A three judge Bench of the Apex Court.in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not he a ground for directing 
regularizalion. 1?egularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made jhr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, ills imperative that the same must be done within the 
fi.ur corners of the delegated power by the authority 
coe'cerned. H  

12. 	In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while cOncurring with the view taken by the High 

Court hed  that initial appointments of the appellants were made in gross 

violation of the provisions containel in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 



• 13. In Nanjundappa (Supra), the Apex' Court had held thus:- 

"If the appoinimehi itself isin infraction of the rules or if it is in 
vio(alion of the provisions of the Constitution, illegality cannot be 
regularized. Rat/Ication or regularizatlon is possible of an act which 
is within the power andp1ovince of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularizatio'i cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch' of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly 'less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it apears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Vi11age (Dweep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

departments under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that suchposts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this .  Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and theLakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Uniionof India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 
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to the local residents of Agathi Islnd were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Sociey. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fUnd available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
vould adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularizalion) Scheme, 
1998 qnd prescribe it prospectively to the Panchayals for granting 
tempOrary status to casual labourers as per the parameters of the 
scheze. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
the regular vacancies in Group D which would be kept reserved for 
the regularizalion of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
service of the Pan cha)ats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status if eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 
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Tribunal in Original Applications NO.1297 & 218 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully peru'sed the pleadinEs and other materials on 
record. We have also given ou I 

r anxious consideration to the rival 
submissions. We find that in both these 0.4s under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village . (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment :orders and the subsequent service 
certUicates. We have good reasn to reject the same as those (10 not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

in the case on hand the applicants were not employed against 
any posts sanctioned by t,Iie administratio/ and that would ma/ce all 
the d(fference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have. accomnwdated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayai 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor kv  way of daily rated 
wages to the unemployed local persons ............ ...... 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. T of Lkshaa'weep 
has no accountability as far as the matter of regularization of the 
applicants are conce,ned. The anxiety of the UT Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate." 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in 0.P.No,35164/2001. 
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After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casuqi Labour (Grant of 
Temporary Status & Regularizaiion) Scheme 1993 and prescribe it 
prospectively to the Panchyats for granting temporary status to 
casual labourers. The direct/on given to the Panchayai not to efci 
any appoint ments till the Lakshadweep Administration frames 
Scheme, is illegal and do not fall within the jurisdiction of the 
Tribunal. Further direction given to the Panchayai that no casual 
workers would be retrenched on the face of availability 0/work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointrnens were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchrnents also have political colours. 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, ind 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March .7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification .  issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the, applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat kegulations 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid', it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 
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development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attennon to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already. been noticed that 

going 	by 	the decision in Naderkoya 	(Supra), this 	Tribunal 	has 	no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial I)isputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set OF casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of' the arguments advanced by the earned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have hcn working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working fur 

periods ranging between 5 to 10 years. Thei'e are only very few who have 

been working for 2-3 years or less. Most of' them are still continuing on the 

basis of interim orders passed in these cases. 
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Bench (Judicial Member) on 37.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning, as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some 'cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of'the 
applicants are functioning under certain scheme, continuance of the, 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4 "  June, 2013 
and thereafter the inter/in order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation//TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged undet some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatm 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N 
N 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting At (ward wise/lslandwise) may be 
engaged. This again, should be after giviIg them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought, to be disengaged feel 
that they belong to categoty (a),or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period Of a. minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
:casual labourers could be disengaged after they have been granted 
100 days of work and herea gain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), lithe scheme under which• the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falisunder (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as AnnexureA5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this buflch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These p eople cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

1-lowever, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room br any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last S to 10 years is also 

eivally pitiable. These employees, in our view, are entitled to get the 
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2 	
benefit of relaxation in age and other esential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extrmely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casuul 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall Address the issue relating to all these. employees, who have been toiling 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 	. 	. 	. . 

Original...Applicadon ,Nos. 212, 266, 268, 299 1  325, 347, 3541  3.66 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievanoes These Original Applications 

are, therefore, dismissed. . 	. 	. 	., 	. 

The interim orders in force as on today shall remain extended till 

April4,201'1,  

K.GEORGEJOSEPH 	 JUSTICL,  A.K.BASIIEiI',R 

	

ADMNISTRATWE MEMBER 	 JUDICIAL MEMBER 

aa 
CERTIFIED RE COPT 

- Data .. -, - - - - 

Section Officer (Jud1 


